BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO.223/2024/EZ

IN THE MATTER OF:-

News Item Title “Odisha Land Jihad in Malkangiri

District Islam Nagar built on 100 acres of forest land

in Motu Area appearing in the Organiser dated

30.09.2024”. e Sou Motu
Versus
State of Odisha & Ors.  ....... Respondents
INDEX
SL Description Page
No.
1 COMPLIANCE AFFIDAVIT FILED ON 01-08
BEHALFRESPONDENT NO.1.
2 The Photo copy of satellite image of Motu RF,
aerial drone photograph of Islam Nagar and xerox
copy of the Forest Revenue Joint Verification | 09-20
Report (FRJVR) is filed herewith as
ANNEXURE-01 Series.
3 The photo showing sealing of the road, signboards _
restricting in use of road and signboards regarding L

Makangiri Forgst Division
Ma'kanari
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the execution of work under different schemes is

attached herewith as ANNEXURE-02 Series.

4 The xerox copy of letter No.6242/(5.0.)-2024
dated 14.11.2024 is filed herewith as 23
ANNEXURE-03.

5 The Xerox copies of Prosecution Reports are filed

herewith as ANNEXURE-04 Series.

24-89

6 The pho_tographs of the Fish Pond, its signboards
and the TFR Title of the bencficiary is attached | ¢()_g;
herewith as ANNEXURE-0S5 Series.

7 The Xerox copy of Letter No. 6397/(S.0.)-2024
dated 19.11.2024 is annexed herewith as 92
ANNEXURE-06.

8 The Xerox copy of Departmental Proceeding
drawn against Forest Guard Bipra Mandal is filed 93-98
herewith as ANNEXURE-07.

Cuttack Advocate [oi the Respondent No. 1
Dated. 11.03.2025

PARTHA SARATHI NAYAK
ADDL. GOVERNMENT ADVOCATE
Mob:- 9437277043

Email:-advparthaohci@gmail.com

Diyisionki Forest .*"‘?*?‘
tdakangitl Earest Division

Matkaraor



BEFORE THE NA‘l';lUNAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

Original Application No.223/2024/EZ

IN THE MATTER OF:-

News Item Title “Odisha Land Jihad in Malkangiri
District Islam Nagar built on 100 acres of forest land in

Motu Area appearing in the Organiser dated
30.09.2024”.

....... Sou Motu
Versus

State of Odisha & Ors. ....Respondents

COMPLIANCE AFFIDAVIT FILED ON BEHALF OF
RESPONDENT No.l

1. Shri Pratap Kottapalli, aged about 42 years, Son of Papa
Rao Kottapalli, at present working as the Divisional Forest
Officer, Malkangiri Forest Division, At/P.O/PS/Dist. -

Malkangiri, do hereby solemnly affirm and state as follows:-

1. That I am working as Divisional Forest Officer, Malkangiri
Forest Division and 1 am duly authorised by the Respondent
No.l to swear this affidavit on his behalf. I am well

acquainted with the facts of the case and also competent to
ég‘ R swear this affidavit on behalf of the Respondent No.1.

Makangiri Forest Division

Malkaramn



2. That the present Original Application is registered suo-motu

W

on the basis of the news item titled 'Odisha Land Jihad in
Malkangiri District Islam Nagar built on 100 acres of forest
land in Motu Area' appearing in Organiser dated
30.09.2024". The matter relates to the alleged encroachment
of approximately 100 acres of forest land in the Motu area in
Malkangiri district, Odisha to establish a settlement named

Islam Nagar.

. That it is respectfully submitted that a joint inquiry

committee headed by Monsoon Khemundu, Assistant
Conservator of Forests, Malkangiri Forest Division,
comprising Forest and Revenue officials conducted field
inspections on 29.10.2024 and 18.11.2024. The committee
verified the boundaries of Motu Reserved Forest (RF)
through Forest Notification and DGPS Survey. The
inspection committee confirmed that the structures labelled
under "Islam Nagar" are situated on revenue land adjacent to
Motu RF.No permanent infrastructure was found within the
notified forest area. However, one kachha road and one fish
pond were found inside Motu RF. As per the DGPS
coordinates green color border is Motu RF, orange color line
represent NH-326 Road, Yellow color line represent the
illegal road constructed inside Motu RF from NH-326 to
Islam Nagar, boundary with red color mark is Islam Nagar
which is adjacent to boundary of Motu RF, boundary with

blue color mark is pond inside Motu RF excavated by
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Fisheries department of Governmeiit of Odisha under Fish

Pond Scheme.

The Photo copy of satellite image of
Motu RF, aerial drone photograph of
Islam Nagar andxerox copy of the
Forest Revenue Joint Verification
Report (FRIVR) is filed herewith as
ANNEXURE-1 Series.

4. That it is respectfully submitted that, the article alleges that

the encroached land saw the construction of buildings, roads,
and other infrastructure, including the building of a mud road
and wire fencing. The construction was allegedly funded
through various government schemes, including the Mahatma
Gandhi National Rural Employment Guarantee Act
(MGNREGA), with over %9 lakh spent on road construction.
Furthermore, it is alleged that large ponds were excavated,
warehouses built, and transformers installed, indicating

extensive use of state resources.
The joint enquiry reveals as follows:

Unauthorized Road Inside Motu RF: A kachha road
measuring 0.758 hectares (1,379 meters in length and 5.5
meters in width) was found constructed within the Motu RF
without prior approval from the Competent Authority.

During the inspection the committee found the signboards

Makﬁ %‘:
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(i)

(iii)

of the unauthorized constructed road in the encroached area
and as per the signboards the road work was executed
during the financial year 2018-19 & 2020-21 under different
schemes which also includes the MGNREGA Work Code
2431014005/RC/10341943 during FY 2020-21.After joint
enquiry said road was closed by the Range Officer, Motu
Forest Range. One restriction sign board installed there to

prevent use of said illegal road.

The photo showing sealing of the road,
signboards restricting in use of road and
signboards regarding the execution of
work under different schemes is

attached herewith as ANNEXURE-2.

The BDO, Kalimela Block was requested to provide the
action taken report against the erring persons responsible for
the unauthorised construction of the road within the Reserve
Forest vide this Letter No. 6242/(S.0.)-2024 dated
14.11.2024 However, no reports have been received in this

Officeyet.

The Xerox copy of letter
No0.6242/(S.0.)-2024 dated 14.11.2024
is filed herewith as ANNEXURE-3.

Illegal Forest Land encroachment:Three numbers Forest

Offence Cases (OR Case No. 11/2022-23 against Mahmad

32
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(iv)

v)

Esmail Khan,OR Case No.12/2022-23 against Mahamad
Aabibullah Khan &OR Case Nos. 39/2022-23 against
Mahammad Masum Khan) are initiated against the

offenders for violation of the Odisha Forest Act, 1972.

The Xerox copies of Prosecution
Reports are filed herewith as
ANNEXURE-4 Series.

Fish Pond Inside Motu RF: A pond constructed by the
Fisheries Department for beneficiary Salabam Gurubayya
(IFR Title FRC/1656/2016) was found inside Motu RF. TFR
title holders are eligible to cultivate and excavate ponds for
their own bona fide use. This may not be treated as any

violation inside the RF boundary.

The photographs of the Fish Pond, its
signboards and the IFR Title of the
beneficiary is attached herewith as

ANNEXURE-S.

Structures on Revenue Land: Permanent structures
(godowns, houses, transformers, wire fencing) outside Motu
RF are under the jurisdiction of the Revenue Department.
One letter from this office was also sent to the Tahasildar,
Motu Tahasil to ascertain the extent of Revenue Forest Land
involved in the construction of the illegal structures through

Letter No. 6397/(S.0.)-2024 dated 19.11.2024.
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The Xerox copy of Letter No.
6397/(S.0.)-2024 dated 19.11.2024 is
annexed herewith as ANNEXURE-6.

5. That the above news item alleged about violation of the
provisions of the Forest Conservation Act, 1980 and
Environment Protection Act, 1986.

1. In reply to said allegation it is humbly submitted that the
unauthorized road inside Motu RF violates the Forest
Conservation Act, 1980 and Odisha Forest Act 1972.
Forest Guard Shri Bipra Mondal was in charge of Motu
Beat of Motu Section under Motu Range. Hence
Departmental Proceeding has been drawn against Forest
Guard Shri Bipra Mondal for dereliction of duty. No
violation of the Environment Protection Act, 1986, was

found.

The Xerox copy of Departmental
Proceeding drawn against Forest Guard
Bipra Mandal is filed herewith as
ANNEXURE-7.

6. That in the said news article it is alleged that Islam Nagar has

been built on forest land near National Highway 326,
surrounded by dense forests along the Saberi riverbank.

8&_”@6_ 1. In reply to the above paragraph, it is humbly submitted

that, the Motu RF is adjacent to the Saberi river bank and

By e « At
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shares border with the illegal Isiam Nagar. NH-326 has
passed through Motu RF and it is 1.3 km distance from
[slam Nagar. Similarly, the Saberi River is 0.4 km distance
from Islam Nagar. There have been various efforts made
inside the Motu RF to avoid encroachment in open areas
which includes plantations under various schemes like
CAMPA. Miyawaki, MGNREGA, OMC, IGC and UTP
etc. along with allocating future CA/ACA plantations after
carefully considering the IFR titles as per Forest Rights
Act, 2006. The violated area is the southernmost section in
Odisha and had grappled with [ WE (lefi-wing extremism)
in the recent past, considering this location is very close to
the state borders of Chhattisgarh & Andhra Pradesh, there
was less movement of Forest officials in that area.
However, at present due support of the armed forces of the
State and Central Government, frequent movement of

Forest officials is there.
7. That it is submitted that the Respondent No.1 reserves the

right to file further affidavit if so required in future.

8. That the facts stated above all are true to the best of my

knowledge and belief and based on official records.
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CERTIFICATE

Certified that cartridge papers not being available,
thick white papers are being used.

Cuttack éﬂ(

Dt.11.03.2025 PARTHA SARATHI NAYAK
ADDL. GOVERNMENT ADVOCATE

Mob:- 9437277043

mai =advpartnaohcicd: ol '.!i Lom
Email:-ud haohczigmail.com
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ANNEXURE 01 (SERIES)
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11 ANNEXURE 01 (SERIES)

"3

Geo-referencing of Notified Forest Blocks in Odisha

MALKANGIRI FOREST DIVISION

Forest Revenue Joint Verification Report ﬂ

M@tu [‘(\:-0{;_“} |

Forest Range: Motu |
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AMNERURE - 01 (2ER0ES)
98 o v, 1 (- I

REGISTERED N. 0-14

The QOrissa Gazette '

EXTRAORDINARY
PUBLISHED BY AUTHORITY
=T

/
e o e -

No. 1475 CUTTACK, THURSDAY, SEPTEMBER 9, 1976/BHADRAB 18,

1898
REVENUE DEPARTMENT
NOTIFICATION
The 13th August 1976
S. R. 0. 862/76—1n exercise of the Powers conferred under section 21 of the Orissa Forest Act, 1972
(Orissa Act 14 of 1972), the State Government do hereby declare that the land situated in Motu Tahasil

of the district of Koraput the limits of which are specified below and the approximate atea of which is
1,668-0 ) acres shall be Reserved Forest, with affect from the 15th September 1976 and shall be known as”’
the Motu Forest Block.

A
Name of the Area in Local names and Police-station District
Forest Block acres boundaries
Q)] (2 3 4 )

Motu Forest 1,668:00 North—Baribencha village Motu Koraput

Block. ) Binayakpur _common
e _boundary of Thedimet-
= talaR. L.

East—Kataguda village

South —Sileru river common
boundary of Andhra
Pradesh.

West—Motu village.

. N “
The limits of the reserve forest are the lines marked in green on a copy of each of the 16" =l

cadastral maps of {he village specified below Which has been signed by the Collector of the district ji
deposited in his Record Room. - i
Nume of the village—

1. Binayakpur village, thana No. 40 . | (One) sheet
2. Baribencha village, thana No. 4l .. 1 (Ope) suet
3, Kataguda vi''age, thana No. 43 .

- 1 {One) sheet {i !

4.1 ‘Aotu village, thana No. 44 4 2 (Two) sbool

Fofest Officer
- MakangiTForedt Division

\)yw



C g ANNEXURE < of (SeRr#SS)

. . Pang
- WK s Cp—e - LR
2 b Y
Detailed Foundary Description '\‘
Pillar Nos., Bearing Distagce ‘
e A m———— ey
From To Degrees Minutes Chaing Links
1 2 51 T o 38 95
2 5 9 ’
| i
3 4 r 8 0 14 8
4 5 |
5 6 10] / 30 7 29 63 d
6 N 7 207 45 3 62
7 8 214 00 3 ER
8 9 192 00 5 22 ~
9 ] 198 30— S 71~
10 1l 176 30 - 5 - 60 -
1 12 185 - — 00 - 2 38
12 13 193 - — -~ o 12 - 35—
13 14. 190 —-— 0 . 2 - $6 —
14 15 | ] Q— I5 1T - 60 —
15 HY 105 - 00 2 10 ~—-
16 17 17— 00 J0 84 -
17 18 169 —— 00 33 63 —
13 19 167 .45 4 10 -
19 20 River Bank 175 08
2 21 .. 30 9 72
21 22 SIRRIRUNNE 7] ) S 0 25 08
22 23 349 - 0 10 4o .
2 2 3 - 36020 2 00 -
24 I - 00 a0 (23
: ' ) .".'M"T{i :;’_’“‘ 'i . ’. hﬁ—_:\ o ’;}ﬂ’{:\; .
2. The State Government do hercby further “declare the rights admitted iy Tespeet of Motu Rew.
Forest as dctailed in the schedule below:— , >
ScHEDULE
Name of the Reserve Forest Rights adnutesd
Motu Forest Block No Rights Admived

" [ No. 65891—F. $-79/76-R. |

By order of the Governor
DHARMANANDA NAI}:
Depuity Secretary o Governme ut

Printed and Published by the Director, Printing, Stationery and Publication, Orissa, Cut tack-1¢
Ex. Gaz, 863-~2,031 440
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-16 ANNE xURE - 01 (SEAHED)

ANNEXURE -1

VERIFIED FO
REST BOUNDARY DEMARCATIONS(EXISTING PILLARS) WITH RESPECT TO CADASTRAL

MAPS
Forest Block: M
otu RF Forest Division: Malkanglri
Notified Area(Ha.): © 5
(Ha.): 675.016 Range: Motu

P-1 . P13
Pillar Exist P-9 L
Pillar Status = Existing Status : xisting pillar Status Existing pillar Status:  Existing
Type Stone Cairn Type Stone Cairn Type Stone Cairn Type Stone Cairn
Condition - Needs Replacement condition Needs Condition : Needs Replacement Condition : Needs Replacement
R
Longitude 1 B1"24'0394°E eplacement Longitude . 81°24'54.37°E Longitude:  81°2574.31E
Longitude  81°24' "
Latitude 1706026 08'N gitude  81°2439.66°F Latitude : 17°60'48.56°N Latitude : 17°50'52.49"N
o S Latitude :  17°50'4563"N

P-14 i p-18
pillar Existin
0 .
Pillar Status Existing Status 9 Pillar Status :  Existing piliar Status:  Existing
Type Stone Cairn Type : Concrete Type: Concrete Type Concrete
Condition Needs Replacement condition Needs Condition . Needs Replacement Condition : Needs Replacement
© Replacement .

Longiwude 8172517 08"E Longitude 81°25'28 0G'E Longitude : 81°25'27.47"E

Longitude . 81¢25'30.26"E " .
Latitude 17°50'50.13"N Latitude : 17°50'37.09"N Latitude : 17°50'33.79"N
—_— Latitude :  17°50'40.77"N

pillar Status . Existing

Existin
9 Pillar Status. Existing

piliar Status . Existing

Concrete

Type Concrete Type :

Type Concrete

Concrete

Type
Neceds Replacement

Needs Replacement Condition :

Nceds Condition .

Condition Needs Replacement Condition :
Replacement

Longitude - B1°252599'F Longitude 81°25'26.81'F longitude :  B1°2534.55'E
Longitude | 81'25'24.46"E

Latitude 17¢50'22.53"N Lautude : 17°50'06.89"N Lautude : 17°49'38.04°N

J/

] - e PR A
evenue Ins;:ectov

CTION ReVenue Thspector

survey Date: 11-08-2023 fo 08-11-2023 Motu

_QWias, Modied

Surveyor (COLT

Division- Malkangiti ,Range- Motu [Farest Block- Motu RF




AMMEXORE - o (CERE S

VERIFIED FOREST BOUNDARY DEMARCATIONS(EXIBTING PILLARS) WITH RESPECT TO CADASTRAL

Forest Plovke Mot 1t

Notitied AreaHa ) o' Oln

MAPNK

Farent Divielon Molkangin

Bange © Mot

M St
|
I'\vn

i\ ondition

} Longitude
‘la\mvl

[5ar Status
[ Type

|

|Conditien

| Longitude
|

Liatmuds

1775006 23°N

Ealating

Conceete

Needa Replagement
BN 14 O

VARG AT N

taisting
Stone Cainn
Nooeds Replacemem

8124:0799°C

Wity
Batve

e

Condition

Longitde

L atitude

illar
Status

vpe

Condition .

Longitude .

I atitude

Falnting

Canciety

Newvals
Noplacciment

megaiiaey

LR RN

P67
Enisting

Stone Calin

Neuds
Roplacement

B81"24'05.46" 1

1735012 40"N

1 Btatus
Typo
Condivion
Longitudae

Latituda

Pillar Status
lype

Condition

Penl

Exlating

e Calin

Hewdy Haplacement
LIRS RR N

11 amad 0

P60

L isting

“tone Calrn
Noods Hoplacormont
V172405 0% 1

17"5019.92'N

I B atue
Typw
Canditian
Longitude

it

(AN

Erluting

Slane Calen

Hunds Heplaroment
NI aa0an't

1A bty

R T Y

Revenue Inspector

S CTION. Revenue Inspeclor
Motu

_9_\_'}5&&\&__\_\3_59‘\4; ________
surveyor (COLTP

To 08-11-2023

Motu Rahge

Survey Date: 11-08-20

Division-Malkangiri,Range-Motu,Forest Block-Motu RF Page-2 0l 2

Makangiri Division



VERIFIED FOREST BOUNDARY DEMARCATIONS (PROPOSED PILLARS) WITH RESPECT To AMMEXURE -2

Forest Block: Motu RF

Notified Area(Ha): 075016

18-

CADASTRAL MAPS

Forest Division: Malkangiri

Range: Motu

ANNMEYORE . o1 (sER

- s . === — — —
P- 2 (N) P- 3 (N) F P-4 (N) P-5(N) |
‘;Lom_: tude 81724'09.28°€ Longitude : 81°2414 .41 E Longitude . B81°2419.48°F Longitude . B 24°24 57°F
1‘ atitude 17°50'29 39°N Latitude 17°50'33 70°N Latitude - 17°50'37.95°N Latituge 17750762 23N ]
p B - 1
j P- 6 (N) P- 8 (N) P-10 (N) P-11(N) |
Longiude 81°24'3218°€ Longitude : B81°24'47 42 Longitude - 81°24'58 73°C Longitude 81°2502.84°F
Larklludro ) 17°50'43.94°N Latitude 17°50'4717°N Latitude - 17°50'49 48'N Latitude {7;91307!5'8
P-12 (N) P-15 (N) P-16 (N) | P-20 (N)
Longitude 81°25'08.76'F Longitude 81°25°21.40°€ Longitude : 81°25'2553°E Longitude : 81°252644°E
Latitude : 17°S0'S1L.76"N Latitude : 17°50'47.06"N Latitude : 1775044 12°N Latitude 17°50'29.83'N
— N
P- 21{N) P- 23 (N) P- 25 (N) P-28 (N) i
Lengitude B1°25'25.43°E Longitude : 8192525.43'€ Longitude B1°2524.4T°E Longitude - B1°25'2837°¢ 5
Latitude 17°50'25.96"'N Latitude : 17°5017.91°N Latitude 17°5010 69'N Latitude © *S0'GS 77N g
P- 29 (N) P- 30 (N) P-31(N) P- 56 (N) l
tongitude 81°25'30.01'F Longitude B1°2531.44'F Longitude 81°25'32.98°F Longitude - 81246 B7°F ‘
Lautude . I7'L?‘SB.97'N*‘ Latitude : I7"69‘52.01‘N“ Latitude : 17°49'45.08°N Lat:tude 17°4376.75"N :
P- 57 (N) P- 58 (N) P- 59 (N) P- 62 {N) !
Longitude : 81°24'18.70°E Longitude : 81°24"17.12°E Longitude 81°24'15.30°E Longitude ° 81*24M.70°E ’
|Lavtude 17°49'20.40°N Latitude 17°49'26 36°N Latitude : 17°49'32.28'N Latitude : 17°49'4728°N |
P- 63 (N) P- 64 (N) P- 68 (N)
Longitude B1°2410.97°E Longitude : 81°24"0.22°F Longitude : 81°24°05.92°E
Latitude 17°49'5147°N Latitude - W“S'SS G4"N Latitude * 17°501G617°N

~Dainn

Surveyor (CDLTP)

Diviston-Malkangiri,Range-Motu,Forest Block-Motu RF

-

o
Survey Date: 11-08-2023To 08-11-2023 Mo @CT'ONRevenue nSpeC

Revenue Ingpector

Motu

tor Fore?sé't‘ ARye Office:
\inty Range

Page- 10t 2

Ofcer
Ma \anglri Forest Division

Uangin

~

i f4ﬁ\
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- 19— ANNEYURE - 01 (SERBER)

VERIFIED FOREST BOUNDARY DEMARCATIONS (VIRTUAL PILLARS) WITH RESPECT 1o ANNEXURE -4

CADASTRAL MAPS

Forest Block: Motu R} Forest Divislon: Malkangiri

Notified Area(Ha): 6750106 Range: Motu
;‘ P- 27 (V) P- 34 (V) P- 35 (V) P- 36 (V)
;I ongitude B1725'26.98"E Longitude . 81725'39.33°F Longitude ; 81°25'37.04"E Longitude 81"25'32.37 F
{1 atitude 17°50°06.46"N Latitude 17°49'32.03"N J Latitude : 17°49'25.22"N Latitude : |7‘49‘!0.!4'N__4
A — - F_\‘_ — — E—
P-37 (V) P-38(v) P-39 (V) r P- 40 (V)
Longitude 81°25'2790"F Longitude * 81°25'23 45°E Longitude : 81°25'18.79"E Longitude : 81°25'14.68°F
Latiwude \7‘49'16.15'N—J Latitude : 17°4913.89"N Latitude : 17°4910.19°N Latitude : 17°49'06.01°'N
,' R E— — — E— — — —
; P- 41 (V) P- 42 (V) P- 43 (V) P- 44 (v)
)U"\qr\ude M 81°25"10.99°€ Longitude 81°25'06.55"F Longitude : 81°25'01.15'E Longitude: 81°24'56.18°E
{ﬂude 17°49'01.67°N Latitude : 17°48'56 95"N Latitude : 17°48'51.67"N Latitude : 17°48'48.89°N
P- 45 (V) P- 46 (V) P- 47 (V) P- 48 (V)
Longitude 81°24'S1 S1°E Longitude 81°24'48.58'E Longitude : 81°24'45.40°E Longitude: 81°24'42.33°E
};BEII(L(‘M Lamude B 17°48'51.83°N Latitude : 17°48'56. 94"N*J Latitude 17°49'01.37°N
P- 49 (V) P-50 (V) h P- 51 (V) r P-52 (V) -’
longitude 81°24'39.18"F Longitude : 81°24'3712"¢ Longitude : 81°24'29.54"€ longitude 81°24'27.50%€
Lattude 17749 06 69"N Latitude : 17°49'07.86"N Latitude : 17°49'08.05*N Latitude : 17°49'09.02"N
—
P- 53 (v) [ P-54 (v) h P-55 (V)
Longitude - 81°24°2198"E Longitude * 81°2419.99"€ Longitude : 81°24'15.27"€
Latitude 17°4912.66°N Latiude 17°4913.27"N Latitude : 17°49'13 55°N

hin

Surveyor (c I.‘I’P)

Survey Date:

*% ______ 4 TION

11-08-2023 Tp 08-11- 2023

Divislon-Malkangiri,Range-Motu,Forest Block-Motu RF

Page- 1 of 2

ot Division
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*..Lﬂ Page: 22/Annexure 02 Series

English Translated copy of Page 22

Picture 01

District Rural Development Agency Malkangiri
Financial Year: 2020-21
Panchayat Samiti: Kalimela
Name of the Work: R.D. Road to Ismail Nagar Road Development
Estimated Cost: Rs 2.47,439/-
Gram Panchayat: Motu

Block: Kalimela
Dist: Malkangiri

Work Execution Body: Panchayat Samiti Kalimela
Picture 02

Mahatma Gandhi National Rural Employment Guarantee Scheme, Odisha
Dist: Malkangiri
Block: Kalimela
Gram Panchayat: Motu
Village: Baribancha
Name of Work: Baribancha to Motu Canal Road New Road Construction
Work Code No. RC/10341947
Estimated Cost of Project: Rs §,50,000/-
Work Starting Date: 02.09.2020
Unskilled Labour Part: Rs 5,10,000/-
Material Cost: Rs 3,40,000/-
Skilled Labour Part:

\V
el rercet OFear

Foiest Range Office. Molian ;i Farco! Divialon
Lets Réhge Mallangrt

L
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4 OFFICY OF THL DIVISIONAL FOREST OFFICER CUM MWL DLIFE WARDEN, MALKANGIRI FOREST DIVISION, MALKANGERL

w SEHG ARIEN S SFYGIEN SRIGUIAES QlYIRG, AINSIFHE SE8E, AIMSIFTE {
Tele/ Fax No. 06861- 295084 ¢-mail- dfo.malkangiri@odisha.gov.in l —

23 ANNEXURE 03

Letter No. £~ 8 é % (S.0.)-2024.
Dated. Malkangiri the / Z/"‘ November, 2024.

To

The Block Development Officer,

Kalimela Block, Malkangiri.
Sub: Regarding illegal construction of a road inside Motu RF.
Sir.

With reference to the above-captioned subject. it is alleged that one Kachha
Road has been constructed illegally inside the Motu RF without any prior approval from the
competent authority which violates the provisions of the Foresl Conservation Act, 1980.
According to the MGNREGA Work Code: 2431014005/RC/10341943 displayed on the
signboard, it is revealed that the above work has been executed by vour Department. The
Photocopy of the Work Code details along with its Signboard is enclosed herewith for your
ready reference.

Therefore, you are hereby requested to provide the Action Taken report against
the eiiing persons responsible for the unauthorized construction of this work within the Motu

Reserve Forest.

Yours Faithfully.

s / . R 3 { e / ;
M/{r“’”’: T 1444
Di 1si0n\n1/;1)6rcst Officer,

~ Malkangiri Forest Division.

- .
C

52



24 ANNEXURE 04 (SERIES)

A

OFFICE OF THE FOREST RANGE OFFICER, MOTU FOREST RANGE, AT-MV-79
Tele/Fax No.i- 06859299925 E-mall:- rangeofficermotu@gmall.com

Date: -30.03.2024

Memo No.: <273
To
The Hon'ble Court of Judicial Magistrate First Class
Motu, M.V-79
Dist-Malkangiri.
Sub: Submission of OR Case No.11 of 2022-23 Record regarding illegal encroachment

and set fire, damage to forest land.of Motu Reserve Forest under this Range.

Respected Sir, ‘

With due respect and humble submission, I beg to submit herewith the Case
Record of the aforesaid case under reference. | received a message from the Motu Forester of
Motu of this Range on dt-07.05.2022 at about 11.30 am regarding illegally breaking the forest
land and clearly the forest and setting fire to the forest land, alters and destroys the boundary
mark of Motu RF by one individual Sri Mahammad Esmail Khan S/o-Mahammad Masum Khan
At/Po/Ps-Motu, Dist-Malkangiri. Then the selzer list has been prepared on the spot, 11 nos. of
Misc. poles and a case has been booked U/s- 27-1(A), (B). 2(B), 3{A) (c) and section 67(C] of
OFA 1972,

In this connection, I enclosed herewith the Case Record along with all other
relevant documents as detailed below for favour of your kind information and necessary action.

- With due regards.

Enclosure:

1. F.LR Copy

2. Seizure list

3. Zimanama

4. Statement of Accused

5. Statement of witness

6. Sketch Map of Location Site

7. GPSMap

- Notice U/S 41-(A)(I) Cr. P.C.

. Notice U/S 41-(A)(II) Cr. P.C.

0. Xerox copy of Aadhar Card of the Accused, Sri Mahamad Masum Khan

ours faithfully, ,‘J\

/‘\. %!
Forest Rafige OWicer,

Mptu Fo 8 \Otlee
FoERat iy

8
9
1

Ma'karori -
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A
OR No- |1 OF 2020-2023 N
5 Forest Department Orissa P%Q it gt '07 Qer’ A
3‘»3)))}%
0158954

Note- This report is to be submitted within 24 hours of this detection

2. Date and hour of detection: - 1}

0\
read az) Hheo
3. Name (s), parentage and residence of oﬁenders eham {'_’:8 m
. -Phan e

M)po P ot , ek malkange=t

Rackslre  pPoge
ooy 2ot

4. Property seized, if any: - D _Q_:F‘OLU £ 0
Custody of seized property: - @ad;fdl mandM ’F O

L-Te
6. Name of parentage and residence of witness (es), ifa%gd’ngvhgg% :::j Yr:igj;ﬂt
it — ppv-373,pO- ¥ OO ®)
et peo| Kengl

7 Nature of offence and facts of the case: - |~ A85) ‘{/L\!L —":‘0’3’@2’4’ ﬁ’umt"‘
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- JO Annex € <
- 27 proe. NO- 35 gy e

Forest Department Odisha
Form No. 2
Odisha Forest Rules, 1980 (Section 3, Sub-section III)

Seizure List

01. Seizure time & date: O‘;f— }DS laﬂm “ .30 ‘A’M
@@W’j bg‘?t%}ﬁa\ 2
02. Place of the occurrence: ‘_[_gma?)! N%éﬂb { 9‘3

)
03. Description of the Seized Products: \ A Stde
potadi2 &n 2 se

04. Name of the culprit/ Name of Father and address: N Maheos maaf Cg malbd ]

80— maha nan,
05. Signature of the culprit: l 53'\!3'144 W\Q%
rHpoJos—rno by, pac MQW
06. Name of the Witness/ Name of Father & address: Y\« Qa;ﬁ-eyi—) KM M .
b — le?‘“j oy, Rt
07. Signature of the Witness: . WW__ 5,_2 y po. o0l AN e x ane
Ot | AR 2!

08. Type of Offence & Seize Hammer:

09. Signature of the Seizure Officer:

ZIMMANAMA
[ Shri @l\ ‘OOQ_ and al Father’s Name
&0 oty
Village: Post Office: Police
Station: Dist:

This is to certify as per the custodian receipt that, as per the above-stated information I
have scrutinized the above seized produce and have taken them into my custody. I am aware
of the fact that the above-seized produce is the property of the Government. Whenever it will
be directed by the forest office or Hon’ble court to produce such seized materials then I wil]

comply with the order and will produce the seized materials before the forest office or Hon’ble

court.
\Q,\r’ 1 |
PR Makkangiri Forest Divislon
K Matiangri
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’
- DR No- || 6F 2n2-203
ZIMMANAMA
b S e S o S S
I Shri: ‘B’MMMT TFather’s Name:
Foned# Guand mont Bes?
Village:  Post Office: _

District

Police Station:

Desuits s 8 LLIHEE
l Mahwia logs . ASan Lo 3. Kendu P3P e
@ Noem  goem @ lootm goem () §9m 627
@Hfaro g5 em @/[ac,m §aclm @ 5y cm o
B 190 tm S0t (5 (o9 em 1em [ 85 em 4o
@ gsem 407
O lopern 7Y

This is to certify as per the custodian receipt that, as per the above-stated information I

have scrutinized the above seized produce and have taken them into my custody. I am aware of

the fact that the above-seized produce is the property of the Government. Whenever it will be

directed by the forest office or Hon’ble court to produce such seized materials then I will comply

with the order and will produce the seized materials before the forest office or Hon’ble court.

\\W <

Forest Ranna pivistonf) fores¥0ficer
ngo Office. #akang¥i Forest Division

84 &5
oty Réhge Malkangiri
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Page: 30/Annexure 04

AN

B >> >}J

Accused Statement

[ am Shri Mahamad Esmail Khan S/o- Mahamad Masum Khan At/Po/Ps-
Motu, Dist-Malkangiri hereby submitting my statement in writing that, I was
cutting, uprooting trees and clearing the forest near Baribancha Village, Ismail
Nagar for seasonal cultivation. At that time, Shri Bipra Mandal, Forest Guard of
the Motu Forest Beat caught me and asked me to produce Govt.
Permission/Documents in support of the above work. However, I failed to produce
any such permissions/documents before him. So, I accept my guilt and am ready to

bear the punishment as per the Legal Provisions of the Government.

Furthermore, I have given my statement in writing in sound mind and brain
without any outside pressure, addiction which will be sgcfﬁ‘é‘éik at the time of its

requirement.

\gr—

torest Range Office Dlvisiork) Foredt Uffices
Moty Rénge talkangiri Forest Division
) Blatiangin
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> U Page: 31/Annexure 04

Witness Statement

We Shri Salbam Bhima S/o-Salbam Gurubaya (2) Birendra Salbam S/0-Raja
Salbam (3) Tanmay Urma S/o-Rama Urma (4) Rabi Salbam S/o-Suba Salbam of
village Binayakpur Po/Ps-Motu, Dist-Malkangiri state that we have seen Mahamad
Esmail Khan S/o-Mahamad Masum Khan At/Po-Ps-Motu, Dist-Malkangiri was
cutting, uprooting trees and clearing the forest near Baribancha Village, Ismail
Nagar for seasonal cultivation on 06.05.2022 at 11.30 AM. In this connection, we

informed Shri Bipra Mandal, Forest Guard, Motu Beat when he was patrolling in
that area.

Furthermore, we have given our statement in writing in sound mind and

brain without any outside pressure, addiction which will be required at the time of

its requirement.

\go—

Forest Ranga Office
botu Rahge

60
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Page: 32/Annexure 04

R e > S
Witness Statement

I Sri Santosh Ku. Mistry states that I am working as a Fire Squad in the
Motu Forest Range. On 07.05.2022 time 11.00 am during my patrolling, I saw (1)
Mahamad Ismail Khan S/o Mahamad Masum Khan At/Po-Ps-Motu, Dist-
Malkangiri (2) MD Abibullan Khan S/o-Hassam Khan At/Po/Ps-Motu, Dist-
Malkangiri while cutting, uprooting trees and clearing the forest near Baribancha

Village, Ismail Nagar for seasonal cultivation and also tried to set fire in the forest

for cleaning the entire area.

In this connection, I informed Sri Bipra Mandal Forest Guard, Motu Beat

when he was patrolling in that area.

Furthermore, I have given my statement in writing in sound mind and brain
without any outside pressure, addiction which will be required at the time of its

requirement.

&y “
Divislonki rorest Uificer

Forest Ranga Office. Malkangiri Forest Dlvision
Motu Rahge tatkangiri
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Page: 36/Annexure 04

BEI™DBDH >y

' NOTICE U/S 41-(4)(1) Cr.P.C

/] of Q022+~ 9993 Dated: 0 7’/0.5/,2 022

Ref: R.O. Motu Case No.: >
Us. 3t =1 (@), 8, (8, 3P 0d 67 (£) OF OFH AL [93]

Sri/Smt: Mab m@_cu;[ Tomals Khan

Fathcr'sName:Mmai Ma:gam_/{ﬁdl)

Village: M 7!'61 o S e
Police Station: MOty
District: n:,/;au{m(a/q‘f% S

\
You are hereby provided with the notice that as per the Complainant 5/59 Qf% wzg/ CWDOZ&/

Fatl}efHusband@ ‘Q?C\!fgjmf) A (,-/a,/
Village Ka/ﬂ/))e/d PS Ka/ﬂmg@ Dist: Md—//( CM)QJ!?( the above-mentioned

Sections are being imposed against of you on the basis of prima facie evidence received. So you are
instructed to appear and record your statement in your favour before the undersigned on and before
oF 1057 202t 5, in Motu Forest Range Office, M.V. 79. Additionally, you are directed to
cooperate in the investigation process. If in any way you disobey the order you will be arrested in

connection to this case.

Accused Signature
' (Signature & Seal of the Investigating Officer)
Forest Range Officer, Motu Forest Range.
Date.

Divisiogsl Forest Dfficer
A\ akangiri Forest Division
Matkangri
Forest Range Office.

Moty Réhge
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NOTICE U/S 41-(A)(1I) Cr.P.C

S5 S 5P AN

-

Ref: R.0 WMoty ORNo.: || Dated: ﬁiﬁé[ 2022 uis 21 (1) (a).b
2 (D,(3)X0 ond 6HC) of OFS Ak - 19F2

To:
Name: ™M @by mm&o) Fcmar| KhasFather/Wife: M ak mr‘nCLO]‘ Magur) KL\QO
Village: Motu Police Station: W‘(ﬂu

District: M ‘@Mai '{E‘ .

You are hereby informed that following the release through bail, you are bound to adhere
to the following conditions,

1. You are restricted from indulging yourself in any form of conflict with the opposition and will
not threaten them henceforth.

2. You will restrict yourself from providing bribes in any form to the witnesses and will not
influence them either.

3. You will restrict yourself from threatening the witnesses.

4. You are not allowed to leave your Home and Village while the investigation is underway. If
there are any matter of urgency which demands your absence at your home or village you must
get permission from the Range Officer of the Motu Forest Range.

5. You must keep yourself available, whenever there will be any requirement to appear before
the Investigator.

6. As there is sufficient evidence available against you, appearing before the court in due time
when ordered is mandatory.

Accused Signature (Signature & Seal of the Investigating Officer)
Forest Range Officer, Motu Forest Range
Date:

Ay,

Forest Range Office. '
boty REhGe Walk3ngiri Forest Division
Malkanqri
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- ANNEXURR - D\T(’EERT .
. | SERTES)

REGISTERED N: O-14

The QOrissa

EXTRAORDINARY
PUBLISHED BY AUTHIORITY %

No. 1475 CUTTACK, THURSDAY, SEPTEMBER 9, 1976/BHADRAB 18, 1898

REVENUE DEPARTMENT
NOTIFICATION
A I The 13th August 1976
the Powers conferred under section 21 of the Orissa Forest Act, 1972
(Orissa Act 14 of 1972), the State Government do herehy declare that

the land situated in Motu Tahasil
of the district of Koraput the limits of which are specified below and the approximate area of which is
1,668:0 ) acres shall be Reserved Forest, with affect from t

S. R. 0.+ 862/76—1n exercise of

S —

he 15th September 1976 and shall be known us ‘
the Motu Forest Block. N
Name of the Area in Local names and Police-station District
Forest Block acres boundaries
4] (2 3 4 (5
Motu Forest 1,668:00 North—Baribencha village Motu Koraput
Block. Binayakpur common
——— boundary of Thedimet-
- ' talaR. L. o~
East—Kataguda village .
South —Sileru river common )
boundary of Andhra : I
Pradesh. 1
West—Motu village.
The limits of the reserve forest are the lines marked in green on a copy of each of the 16" =1 ' -
cadastral maps of (he village specified below which has been signed by the - Collector of the district |/
deposited in his Record Room. . [

Name of the village—

| . Binayakpur village, thana No. 40

1 (One) sheet
1 (Ope) suset

. 1(One) sheet /'
2 (Two) ihcc;

. Baribencha village, thapa No. 4l
3, Kataguda vi'lage, thapa No. 43

4. L Aow village, thana No. 44




Pillar Nos
o ————— A ———
From To
1 2
2 3
3 4 ]}
’ 5 |
5 6
6 4 7
7 8
8 9
9 v
10 11
11 12
12 13
13 14.
14 15
15 H
16 17
17 18
18 19
19 20
20 21
21 22
22 23
23 24
24 1

L
. &7. » o -
& “~
Detailed  Foundary Description ‘\‘
Bearing Distance
e A m——— e -
Degrees Minntes Chains Links
51 © 0 38 95
8 (1) 14 84 .
101 / 30 / 29 63 d
207 45 3 62
214 00 3 U4 -
192 0 5 22 -~
198 30 (= 1 - 77~
176 30 - 5 - 60 .
185 —-- 00 - 2 38
193 - — 00 12 - 55 . —
190 —- — 0 - 2 - 6
ISU —— 15 . 7 - 60 —
105 . 00 2 10 -
171 - 00 Jo 84 -
169, ——— 00 33 65 — .
167 . . 315 4 1o .
River Bank 175 08
}0 ——— .30 9 72
o846 0) 25 08
349 « 00 10 4 ’
31— - 36,70 26 00 - '
- 00 40 64

o e s 3R
2. The State Government do hm.by Iurthcr du.lare the’ ngins admitted in nsmct of Motu '2. .
Forest us detailed in the schedule below:— ) >

ScHepuLe

Name of the Reserve Forest Rights adimtted

Motu Forest Block

No Rights Admived

[ No. 65891 —F. §.-79;76-R. ]

By order of the Governor
DHARMANANDA NAI}.
Deputy Secretary to Governme it

Printed and Published by the Divector, Printing, Stationery and Publication, Orissa, Cut tack-1¢

Ex. Gaz, 863-—2,031 440

Makangiri Forest Division
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Geo-referencing of Notified Forest Blocks in Odisha

MALKANGIRI FOREST DIVISION

Forest Revenue Joint Verification Report

Motu R.F.

Forest Range: Motu

69
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FOREST REVENUE JOINT VE?IFICATIE)N COMMITTEE REPORT

porest Divislon: Malkangiri Forest Rango: Motu

Minutes of Joint Verification:

List of participation of the Forest-Revenue jo given at

int verlification committee I8

Table 1.
was carrled out during 1=

orded thro'ugh GPS were plotted

| maps of adjoining villages. The
the verification w.r.t.

Joint Verification of the boundary of Motu RF Forest Block

08-2023 to 08-11-2023. Existing pillar pesition rec

and compared against geo-referenced cadastra
verified forest boundary map is enclosed at Plate-1. Findings of

revenue cadastral is given below:

« Name ol notified forest block: Motu RF
/76 DL 18-08-1976

. Notification no. & date: S.R.O. 862
876.016 Ha.

« Area as per notification/WP/Register: 1668.000 Ac./€’
« Existing no. of boundary demarcations in conformity with adjoining village

boundary: 19 nos. (Annexure -1)

. Boundary demarcations (proposed pillars)
boundary; 27 nos. (Annexure -2)

. Boundary demarcations (virtual Pillars
boundary: 23 NOS. (Annexure -4)

. GPS area of verified boundary: 726.267 ha

« GPS perimeter of verified boundary: 10.893 kr

in conformity with adjoining village

) in conformity with adjoining village

Observations:

ck is available, enclosed as appendix-1. The area of the
(675.016Ha.) . The averse Map of the Forest
block is not available.The Verified boundary are in consonance with the adjacent
cadastral maps, Existing pillers and HRSI. The JV boundary nearly matches with the
management map on Topo. The JV area is found to be 726.267 Ha. i.e. 51.521 Ha. (7.693 %)
more than the notified area. The chonge of area may be due (o survey techniques and

the process of arec Cormputation.

The Notification of the forest blo
forest block as per notification is 1668 Ac.

1%

Matkaron
L ]
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VERIFIED FOREST BOUNDARY DEMARCATIONS (EXISTING PILLARS) WITH RESPECT TO GADASsTRAL ANNEXURE =1

MAPS
Forest Block: Motu RF Forest Division: Malkanglri
Notified Area(Ha.): 675016 Range: Motu

Pillar
. Existing
Pillar Status © Existing Status : 9 Pillar Status . Existing Pillar Status :  Existing
Type Stone Cairn Type - Stone Cairn Type: Stone Cairn Type * Stone Cairn
Conditon Needs Replacement Condition Needs Condition : Needs Replacement Condition . Needs Replacement
e " Replacement

Longntude B1"24°0394°E Longitude . 8124'54.37°E Longitude : 81°2514.31"E

Longitude © 81°24'39 66°F
Latitude 1775026 08'N & ' Latitude 17°50'48.56"N Latitude : 17°50'52.49"N
o T T Latitude s 17°50'4563°N

P-17
P-14 P-19
pitlar Existin
Piiiar Status Existing Status © 9 Pillar Status Existing Piliar Status :  Existing
Type Stone Cairn Type : Conciete Type Concrete Type Concrete
Conditicn Needs Replacement condition : Needs Condition : Needs Replacement Condition Needs Replacement
" Replacement .
Longitude 8172517 0B"E Longitude 81°25'28.06'E Longitude : 81°25'2747°E
Longitude . 81°25'30.26"E
Latitude 17°50'50.13"N Latitude 17°50'37.09"N Latitude * 17¢50'35.79*N
" |Latitude:  17°50'40.77"N
L ==

i Pilar Existing
[11lar Status Lxisting Status Pillar Status . Existing Pillar Status . Existing
1 Type Concrete Type Concrete Type* Concrete Type : Concrete
;!.c'.‘h'.mn Heeds Replaocement Needs Candition : Needs Replacement Condition Needs Replacement
! condifion Replacement
!' engituds 619252599 ( 4 1 ongitude B1°25'26 BY'F Longitude B1°2534 58°F
| L itude © 81°25'24 46°¢
{1t 022550 enaitude " Lattude © 17°50°06.09'N Latitude : 17°4938.04°N ‘
s B o Latitude 7°5013.2"'N e [ A =
/
N,
‘ - Q
“ ‘ Al o 4 o
Surveyor (CQLTP M Rﬁav @ Inspector £ g'melk'nge Office
' CTION /vévenue Inspector taty RARGA
Sutvey Date: 106 2024 Yo 08 11 2024 pohanae
: Motu \aoh

Owisinn Malkangio Monge- Mota forest Block: Mata (4

3/6

Wakangiri Forest Division
Iksngri



-8, = ANEXURE - 04 (2ERTZ)

VERIFIED FOREST BOUNDARY DEMARCATIONS (EXISTING PILLARS) WITH RESPECT TO CADASTRAL

MAPS
Forest Block: Motu RF Forest Division: Malkangiri
Notified Area(Ha.): 675016 Range: Motu

P-32 - -
Pillar o P-61 P-65

pilt : - Existing . B .

illar Status Existing Status : Pillar Status : Existing Pillar Status:  Existing

Type Concrete Type - Concrete Type: Stone Cairn Type : Stone Cairn

Condition * Needs Replacement Condition : Needs Condluon : Needs Replacement Condition : Needs Replacement
. < " Replacement 3

Longitude 81°25'34 957E 4 Longitude : 81°2412.14"E Longitude : 81°24'09.48"E

Longitude © 81°2413.91"E
Latitude - 17°49'35.47"N N Latitude : 17°49'43.20"N Latitude * 17°49'S9 BO"N
o Latitude @ 17°42'36.3I'N

Pillar

Existing

Pillar Status : Existing Status Pillar Status : Existing
Type Stone Cain Type " Stone Cairn Type * Stone Cairn
Condition Needs Replacement . Needs Condition : Needs Replacement

Condition :

Replacement p

Lengitude . 81°24'07.92°E Longitude : 81°24'05.05'E

Lo tude . B1°24'05.46"E

NIRSES 17°50"19.92°N

Latirude 17°50'06.23"N Latitude :

Latitude :  17450'12.48"N

\r/

ba. :
or] CllY -(Q\:-"\ﬁ.n-k_e—vanuo Inspector h\-—‘ o‘m‘ B e_efflce :

Survey Date: 11-08-2024 To 08-11-2023 MO SECTION Reven‘;a Itnspector Motu Rahge
olu

Division-Malkangiri,Range-Motu,Forest Block-Motu RF Page-20f 2

Divie Lffice: 416
dakangiri Forest Division
]
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VERIFIED FOREST BOUNDARY DEMARCATIONS (PROPOSED PILLARS) WITH RESPECT To ANMEXURE -2

CADASTRAL MAPS

Forest Block: Motu RF

Notified Area(Ha): 675016

Forest Division: Malkangiri

Range: Motu

. P- 2 (N) P- 3 (N) P-4 (N) P-5(N)
il ongitude 81724°09.28"€ Longitude ; 817244 41°E Longitude : 81°24'19.48°E Longitude © B81°24'24.57°F
%l stitude 17°50'29 39°N Latitude 17°50'33.70"N Latitude : 17°50'37.95"'N Latitude 17°50'42.23°N
= : - — —
1 P- 8 (N) P-10 (N) P- 11 (N)
Longitude 81°24'3218"E Longitude © 81°24'47 42°E Longitude 81°24'58.73"C Longitude 81°25'02.84"E
Latitude 17°50'%3.94"N Latitude 17°50'4717°N Latitude : 17°50'49.48"N Latitude: 17°50'S0.35"N
P-12 (N) P-15 (N) P-16 (N) [ P- 20 (N)
Longitudc 81"25'08.76'E Longitude * 81°25'21.40"E Longitude : B81°25'25.53"E Longitude 81°25'26.44"E
u“f‘ide_' 17°50'S1.76"N Latitude : 17°50'47.06"N Latitude : 17°50'44.12"N Latitude : 17°50'29.83"N J
P- 21 (N) P- 23 (N) P- 25 (N) P- 28 (N)
Longitude B81°25'25.43°E Longitude : 81°25'25.43°€ Longitude : 81°25'24.41"E Longitude : 81°25'28.37"E
Latitude 17°50'25.96°'N Latitude : 17¢50"17.91"N Latitude : 17°5010 69"N Latitude : 17°50'05.77"N
P- 29 (N) P- 30 (N) P- 31(N) [ P- 56 (N)
| ongitude B81925'30.01'F lLongitude : B81°2531.44"E Longitude : 81°25'32 98"F Longitude : 81°24'16 87"F
Latitude . 17°49'S8.97"N Latitude : 17°49'52.01"N Latitude : 17°49'45.08°N J Latitude : 17°49'16.75°N
P- 57 (N) P- 58 (N) P- 59 (N) P- 62 (N)
Longitude 81°241870°E Longitude 81°24"17.12°'E Longitude : 81°24'15.30°E Longitude : 81°24'11.70"E
Latitude 17°49'20.40"N Latitude . 17°49'26.36"N Latitude 17°49'32.28'N Latitude : 17°49'47.28°N
—— —
P- 63 (N) P- 64 (N) P- 68 (N)
Longitude 819241097 Longitude 81°24'10.22"E Longitude 81°24'05.92°E
Latitude 17°69'5) 47°N Latitude r’7‘49'55 G4"N Latitude 17°S01617*N

surveyor (CDLTP)

Survey Date: 11-08-202

=
MOTU S

0 08-11-2023

Division-Malkangiri,Range-Motu,Forest Block-Molu RF

ER vR Y nspector t
CTION evenue Insp gores

~—

e Ingpector Rungﬁogﬁge Office:

Motu Aoty Rahge

Page-10f 2
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VERIFIED FOREST BOUNDARY DE ANNLXURL -/
MARCATIONS (VIRTUAL PILLARS) WITH RESPECT TO 4

CADASTRAL MAPS

Forest Block: Motu RF
Forest Division: Malkangiri

Notified Area(Ha): 675.016 R
ange: Motu

P-27 (V) o -
Longitude : a12526.98E P- 34 (V) P- 35 (V) P-36 (V)
° g Longi s " N
Latitude " gitude . 81°25'39.33"F Longitude : 81°25'37.04"E Longitude : 81°25'32.37°E
atitude - °50'06.48" )
FEE— _:‘;Y\ON bbbl 17°49'32.03"N Latitude : 17°49'25.22"N Latitude : 17¢449'19.14°N
P-37 (V) S—
) ) P-38 (V) P- 39 (V) P- 40 (V)
ongitude : 81°25'27.90"F R
7.90"F Longitude : 81°25'23.45°F Longitude : 81°25'18.79°€ Longitude : 81°25'14.68°E
Latitude * 17°4916.15" "
S — - E"-SN“ Latitude : 17°4913.89"N Latitude : 17°49'10.19°N Latitude : 17°49'06.01°N J
P-4 (V
™ P-42(v) P- 43 (V) P- 44 (V)
Longitude : 95 " .
81°2510.99°€ Longitude:  81°25'06.55"E Longitude : 81°25'0115'E Longitude:  81°24'56.18°E
Latitude . 249" | t
[oftede. 906N f|Latitude: 17°48'56.95'N Latitude : 17°48'51.67"N Latitude : 17°48'48.89°N
P-45(V) P- 46 (V) P- 47 (V) P- 48 (V)
tongitude B1f2451.5T Longitude - 81°24'48.58°E Longitude : 81°24%45.40°E Longitude : 81°24'42.33°E
Latitude,; 17°48'48 75"N Latitude : 17°48'51.83"N Latitude : 17°48'56.94"N Latitude : 17°%490137°N |
P- 49 (V) P- 50 (V) P- 51 (V) P-52 (V)
Longitude * 81°24'3918"F Longitude : 81°24'37.12"E Longitude : 81°24'29.54"F Longitude : 81°24'27.50°E
}i‘"“:’(‘ : 17°49'06.69"N Latitude : 17°49'07.86"N Latitude : 17°49'08.05"N Latitude : 17°49'09.02°N
P-53(V) P- 54 (V) P-55 (V)
Longitude 81°24'21.98"E Longitude * 81°24'19.99"€ Longitude : 81°24'15.27"E
Latitude 17°431266°N || Lattude. 17°491327"N Latitude - 17°4913.55"N p

N A ) )

Survey Date: 11-08-2023 Tp 08-11-2023

Page- 1 of 2

Division-Malkangiri,Range-Motu,Forest Block-Motu RF

) t Uficet
daka Forest\Division

et o
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47 ANNEXURE 04 (SERIES)

OFFICE OF THE FOREST RANGE OFFICER, MOTU FOREST RANGE, AT-MV-79
Tele/Fax No.:- 06859299925 E-mall:- rangeef/Mcermotu@gmall.com

Memo No.: -271 Date: -30.03.2024

To
The Hon'ble Court of Judicial Magistrate First Class
Motu, M.V-78
Dist-Malkangiri.

Sub: Submission of OR Case No.12 of 2022-23 Record regarding lilegal encroachment
and set fire, damage to forest land of Motu Reserve Forest under this Range.

Respected Sir, '
With due respect and humble submission, I beg to submit herewith the Case
Record of the aforesaid case under reference. I received a message from the Motu Forester of
Motu of this Range on dt-07.05.2022 at about 1.30 pm regarding illegally breaking the forest
land and clearly the forest and setting fire to the forest land, alters and destroys the boundary
mark of Motu RF by one individual Sri Mahammad Aabibullah Khan S/o-Mahammad Hasam
Khan At/Po/Ps-Motu, Dist-Malkangiri, Then the seizer list has been prepared on the spot, 13
nos. of Misc. poles and a case has been booked U/S- 27-1(A), (B), 2(B), 3(A) (c) and section

67(C) of OFA 1972.
In this connection, | enclosed herewith the Case Record along with all ether
relevant documents as detailed below for favour of your kind information and necessary action.

With due regards.

Enclosure:

1. F.LRCopy

2. Seizure list

3. Zimanama

4. Statement of Accused
5. Statement of witness
6. Sketch Map of Location Site
7. GPSMap

8. Notice U/S 41-(A)(1) Cr. P.C.

9. Notice U/S 41-(A)(1I) Cr. P.C.
10. Xerox copy of Aadhar Card of the Accused, Sri Mahamad Masum Khan

ours faithfully,
R/ ?'
Forest Ring cer,

Motu Forest Range, MV-79
Dist-Malkangiri _ QW

°°e
vorot C o
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3 OR NO- 13 OfF 20292-2023
Forest Department Orissa wae NO - L[&/ ”'"”TW
ey N
0158058/ 42
M QZ‘]-K%E@‘—-DEVESEOH
Note- This report is to be submitted within 24 hours of this detection
Offence Report No..... 03}\02—2 = 2!?3 Datewaglm

N nage
\ _ e ban b e
1. Place of occurrence: - T&mal I NA@‘”O / Qa
2. Date and hour of detection: - |+« 30 PW, oD Ol—%ﬁl 03};}0 5 /W
N
Name (s), parentage and residence of offenders: - Ma«inmma-al “A'G‘:h‘ b)) a”b Khany

90~ fraha mmad ttasam Kban
Moo Jos- trots, bt TrarKange

) ok of Yo pooperdy
4. Property seized, if any: - M%% dn nepck G?.Oz‘jQ,

5. Custody of seized property: - %P ot Toan AL s C!] T R-eoct
Candosh Ky, P20

6. Name of parentage and residence of witness (esb&'to'a[ly: Q@PM W, et

- Mpy-&3 - o) oy R |
?:j-— ot /,w o) Kan gest

7. Nature of offence and facts of the case: - AKE) ‘\/\*‘L %WW @"?
Moty Beat | Ohen | wag Pa;}'aﬂl'fi‘ﬂ 0o  rwotd
Reaf Qove  oteer) NiNAgend of- NOWal Ry

M@Mﬂée. v‘)r\-g:omwea{ ™Q Jja\g;\l ONY  radnam .

OGP (Forms) DTP;]32—5§(§) Bks-15.07.2013 Aabd buhah Koo  Yas

poooted - oy purpese of
Keauindng et HOFA land . Tran et

\@w e ot Brd (ud WOt 204 Yo accoaged
B e Spot. ladert 00 Yo adiweted ¢
gg@g@&ﬂﬂj,w of Cw\"réﬂg 4’6:‘;& Yo Clowd not ablo
ORI FASITL F0mce Y-
tRENGEO- p 0xsfere oy sHade N9Geong
e PV \90(::3246' A Coge, -

(TR b= A
Ll\»..-. As¥rentsd s
Joelae o toafes Tipied

Reliz il Force Livision

Balaagii
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- 50 -
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Forest Department Odisha 4”1'\0_)04-!*—6 . 7 59'05-5
Form No. 2

Odisha Forest Rules, 1980 (Section 3, Sub-section III)

Seizure List

. 2D
01. Seizure time & date: O ) 6= 1}0 20 A ‘Dm

02. Place of the occurrence: Ma}’,‘ N&gdl J @ 048

03. Description of the Seized Products: D _Q_,;\_e_,_’\\,g (56') Bﬁ CA( QEH& ' ‘ (ﬂe
mad Aabdbufiiny
04. Name of the culprit/ Name of Father and address: N~ Maham :

05. Signature of the culprit:

06. Name of the Witness/ Name of Father & address: W) - grdﬂr}o‘i/‘\ K ‘W\J‘yﬂ’\i\
Y0- L apan Wy, WS

07. Signature of the Witness: - v - %3 7POr 9} o' _
Dosk ™oy Km%p_‘}rc‘

08. Type of Offence & Seize Hammer:

09. Signature of the Seizure Officer: %Q\K —=a_ MOLM (_F ,, 0) . M"FM

ZIMMANAMA
B
IShri&Pem yonandaf £, 0 F fher's Name
) ’ UO'\G’qUI o4
Village: Post Office: Police
Station: Dist:

This is to certify as per the custodian receipt that, as per the above-stated information I
have scrutinized the above seized produce and have taken them into my custody. 1 am aware
of the fact that the above-seized produce is the property of the Government. Wheﬁever it will
be directed by the forest office or Hon’ble court to produce such seized materials then I will
comply with the order and will produce the seized materials before the forest office or Hon’ble

court.

al

\w\, v
Olvisichal roreft yRiced

fice walkangic Forest Division
orest Rango Of
P oty Réngo Walksrig
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cecs ot Nb- (2t -2 CesmEe

Xy ZIMMANAMA

_ o
I Shri: %@pm Waoadal Tonos guasrd Father’s Name:
i Geac

Village: ~ Post Office:

e e o
Police Station: _ Distriet

en dw 1o moedalogs Asan logs
- s ey Cﬁ Y as)

® W O RS CW L e~ ,
B 100 UM e g 140 8, ‘25 e @ o oM 20 CM
@ QSC)N\ 600)"\’( @?’sm O.CN @\OOQN =) CM
o oM ) A% o UM @ 125 O LA O
® a0 o @ a0 on 6L @ r50m  as oM
© wa o a0 oM

This is to certify as per the custodian receipt that, as per the above-stated information I

have scrutinized the above seized produce and have taken them into my custody. I am aware of

the fact that the above-seized produce is the property of the Government. Whenever it will be
directed by the forest office or Hon’ble court to produce such seized materials then I will comply

with the order and will produce the seized materials before the forest office or Hon’ble court.

\S/ plvisional TOTES U‘f{.li:jel
&amangiriFarest ivision

gorest Range Citice paliangin

i -
1 Moty RENGE
|
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Accused Statement

I am MD Abibullan Khan S/o-Hassam Khan At/Po/Ps-Motu, Dist-
Malkangiri hereby submitting my statement in writing that, I was cutting,
uprooting trees and clearing the forest near Baribancha Village, Ismail Nagar for
seasonal cultivation. At that time, Shri Bipra Mandal, Forest Guard of the Motu
Forest Beat caught me and asked me to produce Govt. Permission/Documents in
support of the above work. However, I failed to produce any such
permissions/documents before him. So, I accept my guilt and am ready to bear the

punishment as per the Legal Provisions of the Government.

Furthermore, I have given my statement in writing in sound mind and brain

without any outside pressure, addiction which will be required at the time of its

requirement.

\&*"
 alkangiri Forest Division

Forest Range Office. FEEEe
Motu Raénge

82
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>2> ;&3???_%’ Page: 54/Annexure 04

Witness Statement

We Shri Salbam Bhima S/o0-Salbam Gurubaya (2) Birendra Salbam S/0-Raja
Salbam (3) Tanmay Urma S/o-Rama Urma (4) Rabi Salbam S/o-Suba Salbam of
village Binayakpur Po/Ps-Motu, Dist-Malkangiri state that we have seen Mahamad
Esmail Khan S/o0-Mahamad Masum Khan- At/Po-Ps-Motu, Dist-Malkangiri was
cutting, uprooting trees and clearing the forest near Baribancha Village, Ismail
Nagar for seasonal cultivation on.06.05.2022 at 11.40 AM. In this connection, we

informed Shri Bipra Mandal, Forest Guard, Motu Beat when he was patrolling in

that area.

Furthermore, we have given our statement in writing in sound mind and

brain without any outside pressure, addiction which will be required at the time of

its requirement.

\V
< Malkangié Forest Division

o Ma'apori

¢ orezzz ad: REng?

83
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Page: 55/Annexure 04

>
2 > >}})
>

Witness Statement

I Sri Santosh Ku. Mistry states that I am working as a Fire Squad in
the Motu Forest Range. On 07.05.2022 time 11.00 am during my patrolling, I saw
(1) Mahamad Ismail Khan S/o0 Mahamad Masum Khan At/Po-Ps-Motu, Dist-
Malkangiri (2) MD Abibullan Khan S/o-Hassam Khan At/Po/Ps-Motu, Dist-
Malkangiri while cutting, uprooting trees and clearing the forest near Baribancha
Village, Ismail Nagar for seasonal cultivation and also tried to set fire in the forest

for cleaning the entire area.

In this connection, I informed Sri Bipra Mandal Forest Guard, Motu Beat

when he was patrolling in that area.

Furthermore, I have given my statement in writing in sound mind and brain

without any outside pressure, addiction which will be required at the time of its

requirement.
\\V fivisions! Forest Officer
fice M glkangiri Forest Division
Forest Range Qffic st

aiotu Réhge

84
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e Page: 68/Annexure 04

Say
r’ S >y NOTICE U/S 41-(A)(1I) Cr.P.C

F

Ref: MOR No: /&, Dated: 2023 -90214 U/S,_,g? /L)’ (a)} A
A (9 ,(@) and 67 () of oFp N 1992

To:

Name: M@ nma é{j LR LFather/Wife: Mthmﬂ.q/ “I#/djm k Aa’)
/uo + T T

Village: __  MOTY "V police Sttion: Mo

District: 7ﬁ‘_/_>7k@/5 dﬂ; ¢ 7@’0_ -

You are hereby informed that following the release through bail, you are bound to adhere
to the following conditions,

1. You are restricted from indulging yourself in any form of conflict with the opposition and will
not threaten them henceforth.

2. You will restrict yourself from providing bribes in any form to the witnesses and will not
influence them either.

3. You will restrict yourself from threatening the witnesses.

4. You are not allowed to leave your Home and Village while the investigation is underway. If
there are any matter of urgency which demands your absence at your home or village you must
get permission from the Range Officer of the Motu Forest Range.

5. You must keep yourself available, whenever there will be any requirement to appear before
the Investigator.

6. As there is sufficient evidence available against you, appearing before the court in due time
when ordered is mandatory.

Accused Signature (Signature & Seal of the Investigating Officer)
Forest Range Officer, Motu Forest Range
Date:

\gs—
Olvisichal Forest Lfices

Vi 5 A t
gorest Ranga OHicE Wakangiri Forest _Dlvuaio
Moty REnge Ma'karor
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NOTICE U/S 41-(A)(1) Cr.P.C

E;:f: %ﬁg gase No.; /(i/:é Oéf me-ﬂoéDated: &/7'2\/013‘/&94
5. A7 ¢ D _4F  ode G-oness 4 Lgas) ),
maﬁwe L0 oo ﬁfg? (ﬁ 27(1), (3)
Sism:_Mabmmag A b pujab  Khay
Father's Name: ‘@OJ‘) mmal,a/ 1094 0) Klla/)
Village: ety ! B
Police Station: MO'/U

District: N MQ% -~

You are hereby provided with the notice that as per the Complainant in é(\ pLoa ﬂ?ﬂ’l/‘a/g ’%Zxal
Father/Husband ‘&Q\{_" 7 arn M Mald-/ _

Village kaJa”m—é/«’ PS_}(M&W 9’4 Dist: M8/ W &?}70) 3 the above-mentioned
Sections, are being imposed against‘ of you on the basis of prima facie evidence received. So you are
instructed to appear and record your statement in your favour before the undersigned on and before
Q2 /05722 at G, hm in Motu Forest Range Office, M.V. 79. Additionally, you are directed to

cooperate in the investigation process. If in any way vou disobey the order you will be arrested in
connection to this case.

Accused Signature

(Signature & Seal of the Investigating Officer)
Forest Range Officer, Motu Forest Range.
Date.

\
\os a
DivisdémaTFordst Uficer

Forest Range Office. W alkangiri Forest Divisior
Moty Range Matkanoit
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No. 1475 CUTTACK, THURSDAY, SEPTEMBER 9, 1976/BHADRAB 18, 1898

REVENUE DEPARTMENT
NOTIFICATION
The 13th August 1976

- S. R, 0. 862/76—1n exercise of the Powers conferred under section 21 of the Orissa Forest Act, 1972
(Orissa Act 14 of 1972), the State Government do hereby declare that the land situated in Motu Tahasil
of the district of Koraput the limits of which are specified below and the approximate area of which is
1,668:0 ) acres shall be Reserved Forest, with affect from the 15th September 1976 and shall be known as’

the Motu Forest Block. A
Name of the Area in Local names and Police-station District
Forest Block acres boundaries
(" (2 €)] @ (3
Motu Forest 1,668:00 North—Baribencha village Motu Koraput
Block. Binayakpur common
s boundary of Thedimet-
' talaR. L. .
East—Kataguda village \
South —Sileru river common ‘
boundary of Andhra |
Pradesh.

West—Motu village.

]
e e e e e - —
|

marked in green on a copy of cach of the 16" =1
has been signed by the Collector of the district j

The limits of the reserve forest are the lines
cadastral maps of (he village specificd below Which
deposited in his Record Room. -

Nume of the village—

1. Binayakpur village, thana No, 40 1 (One) sheet
2. Baribencha village, thana No. &1 1 (One) s..:c('
3, Kataguda vi'lage, thapa No. 43 1 (One) sheet {"
2 (Two) :hoe‘(

P 2

4. L "Aotu village, thana No. 44

—



5 o 44 v Vi . L.
™ — @’,. ¢
- “ b
Detwled Poundary Description \
Pillar Nos. Bearing [istancs
ot e e e N i, s e s - [ s o A s s e e N e P,
From To Degrees Minntes Chaing Links
) 2 51 "0 38 95 .
2 3
3 a 4 8 00 /a4 T
4 5
S 0 101 / 30 / 29 63 /
6 N 7 207 45 3 62
7 8 214 00 3 04 -
8 9 192 00 5 22 -
9 v 198 30— - 7 -
10 11 176 .. 30 - 5 60
11 12 185 - - 00 2 38
12 13 193 -~ — a0 2 - 55 . —
13 14 190 —-— 09 : 2 : §6 —
14 15 1St - i5 7 - 60 —
N H 105 . 0 2 10 -
16 17 171 —— 0 0 84 -
17 18 169 00 33 6+ :
18 19 167 . .15 4 10 .
19 20 River Bank 175 8
2 21 B 30 9 72
21 22 T 8461 0 28 08
vy 23 349 - 0 10 H )
23 2 351 36 - 26 00 -
24 1 1 = 00 40 &+
i o S A R <5 -'td{:g ,
2. The Stute Government do hereby further “declare the rights admitted iy respect of Moty Réw.
Forest us detgiled in the schedule below: — : ~ ,
Scinbuie } *
Name of the Reserve Forest Rights admutted
Motu Forest Block No Rights Admived

[ No. 65891 —F. §.-79,76-R. |

By order of e Governor
DHARNMANANDA NAl.
Deputy Secretary 1o Governme ut

Printed und Published by the Divector, Printing, Stationery and Publication, Orissa, Cut rack-10
Ex. Guz. 862,031 4 40 :
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Geo-referencing of Notified Forest Blocks in Odisha

MALKANGIRI FOREST DIVISION

| Forest Revenue Joint Verification Report

Motu R.F.

Forest Range: Motu

st Uffice

alk rird ;
Makangiri Fores Division
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FOREST REVENUE JOINT VERIFICATION COMMITTEE REPORT

Forest Division: Malkangirl Forest Range: Motu

Minutes of Joint Verification:
e Is given at

List of participation of the Forest-Revenue joint verification committe
Table 1.

Joint Verification of the boundary of Motu RF Forest
08-2023 to 08-11-2023. Existing pillar pesition recorded through GPS wara plotted
and compared against geo-referenced cadastral maps of adjolining villages. The

verified forest boundory map is enclosed al Plate-1. Findings of the verification w.r.t.

revenue cadastrol is given below:

Block was carried out during 11~

. Name of notified forest block: Motu RF

0. 862/76 Dt.18-08-1976

1668.000 Ac./B875.016 Ha.

y with adjoining village

« Notification no. & date: SR
« Area as per natifi€ation/Wp/Register:

dary demarcations in conformit

« Existing no. of boun
boundary: 18 nos. (Annexure -1)

. Boundary demarcations (proposed
boundary: 27 nos. (Annexure -2)

. Boundary demarcations (virtual pillars)
boundary: 23 nos. (Annexure -4)

. GPS area of verified boundary: 726.267 ha

» GPS perimeter of varified boundary: 10.893 km

pillars) in conformity with adjeining village

in conformity with adjoining village

Observations:

Observalions.
e
o forest block is available, enclosed as appendix-1. The area of the
(675.016Ha.) . The traverse Map of the Forest
dary are in consonance with the adjacent
The Jv boundary nearly matches with the
found to be 726.267 Ha. i.e. 51.521 Ha.(7.593 %)

a may be due to survey techniques and

The Notification of th
forest block as per notification is 1668 Ac.
block is not available.The Verified boun
codastrol maps, Existing pillors and HRSI.
management map on Topo. The JV areqis
more than the notified area. The change of are:
the process of areg Computation.

16 .
Divisi cer

M akangiri Forest Division
Ma'arar .
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VERIFIED FOREST BOUND
ARY DEMARCATIONS (EXISTING PILLARS) WITH RESPECT TO CADASTRAL ANNEXURE -1

MAPS

Forest Block: Motu RF
Forest Division: Malkanglri

Notified Area(Ha.): 675.016

Range: Motu

pillar exied P-13
. . xistiny
Pillar Status = Existing Status : 9 pillar Status :  Existing pillar Status:  Existing
Type Stone Cairn Type Stone Cairn Type Stone Cairn Type Stone Cairn
Condition Needs Replacement Condition : Needs Condition : Needs Replacement Condition : Needs Replacement
Longitude :  B17240394°E Replacement Longitude | BI"24'5437°E Longitude :  B1°2514.31"E
Latitude 17°50'26 08N Longitude - 81°24'39.66°F Latitude : 17°50'48 56"N Lattude : 17°50'52.49"N
ki I i S .
Latitude ©  17°50'4563"N

P-19

pillar
Status ¢

Existing pillar Status:  Existing

pillar Status Existing

Pillar Status Existing

Concrete

Type: Concrete Type :

Type Stone Cairn Type : Concrete
Condition Needs Replacement Condition Needs Condition : Needs Replacement Condition : Needs Replacement
I N
ondition - peplacement _ X , . e .
Longitude 81°25'17 08"E Longitude 81°25'28 06'E Longitude : 81°25'27.47"E
itude . 81°25'30.26"E
17°50'50.13"MN tongltuce Latitude : 17°50'37.09°N Latitude : 17°50'33.79"N

Lautude

Eili(udei 17°50'40.77"N
-

P-32

p-22 Pillar

Status :

Existing

pillar Status . Existing

Pillar Status Existing

Pillar Status Existing

Type Concrete Type " Concrete Type : Concrete

Type Concrete

Needs Condition : Needs Replacement Condition : Needs Replacement

Condition Needs Replacement
Replacement

Condition :

Hongitude - B1°252599'F Longitude 81°25'26.81'F Longitude:  B1°25'34.55'EF

Longitude : 81°25'24 46"E

Latitude : 17°50'06.89"'N Latitude : 17°49'38.04"N

| Latitude 17°60'22.55"N

7°50"13.21"N

CTION Rsvenue Thspector e §rwsp'Reainge Office

Survey Date: 11-08-2023 o 08-11-2023 Motu \Motu n é\'\(“o

Latitude

Q \'\A‘s\gu\/xm "y

Surveyor (C M

Oivision- Malkangin Range- Motu Forest Block- Motu RF
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VERIFIED FOREST BOUNDARY DEMARCATIONS (EXISTING PILLARS) WITH RESPECT TO CADASTRAL

MAPS
Forest Block: Motu RF Forest Division: Malkangiri
Notified Area(Ha): 675016 Range: Motu

P-61 P-65
Pillar Existi
1S Py
Pillar Status © Existing Status xisting Pillar Status © Existing Pillar Status:  Existing
Type Concrete Type Concrete Type : Stone Cairn Type : Stone Cairn
Condition Needs Replacement Condition : Neecds Condition : Needs Replacement Condition : Needs Replacement
" Repl t
Longitude  §1°2534 95°€ eplacement | ongitude . B12412.04°€ Longitude :  81°24'09 48"E
ongitude : B1°24'15.9)"
Lautude 17°49'35 47'N tongitude sove Latitude : 17°49'43.20"N Latitude - 1794959 80°N

T T |Latitude © 17°49'36.3I'N

Pillar
Status

Existing

Pillar Status Existing

|
]Dl! ar Status Existing
|
{

Type Stone Cairn

Type - Stone Cairn Type Stone Cairn

Needs Condition : Needs Replacement
Replacement

Condition Needs Replacement
! 2 N Condition :

Longitude 81°24'05.05'E

‘Lvngt\udu 81°24 07.99€

Longitude . 81°24'05.46°E

Lattude : 17°50'19.92"'N

'anu(lo 17°50'06.23°N

I atitude :  17£50'2.48°N

_Shainu Modu' Pitnuarta..

surveyor (CDLTP orfister TN Revenue Inspector _\‘“‘U;gﬁtﬁ E-Ofﬁce-
SECTION Reventﬁ Inspector Motu Rahge
otu )

Division-Malkangiri,Range-Motu,Forest Block-Matu RF Page- 2 of 2

Survey Date: 11-08-2023 To 08-11-2023 Mo

OIvie t Uffices
Makangiri Forest Division

46
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VERIFIED FOREST BOUNDARY DEMARCATIONS (PROPOSED PILLARS) WITH RESPECT To ANNEXURE -2

Forest Block: Motu RF

Notified Area(Ha.): 675.016

CADASTRAL MAPS

Forest Division: Malkangiri

Range: Motu

| P-2(N) P- 3 (N) P-4 (N) P-5(N)
Longitude 81"24'09.28"F Longitude ; 81°24"14.4)°E Longitude : 81724'19.48'E Longitude . 81°24'24.57°F
Latitude 17°50'29.39"N Latitude 17°50'33.70"N Latitude : 17°50'37.95"N Latitude 17°50'42 23°N

P-6(N) P- 8 (N) P-10 (N) P- 11 (N)
Longitude 81°24'3218"C Longitude: 81°24'47.42°E Longitude : 81°24'58.73"C Longitude : 81°25'02.84"E
{*.alinld\‘ 17°50'43.94"N Latitude : 17°50'4717°N Latitude 17°50'49 48°N Latitude : 17°50'50.35"N
P-12 (N) P-15 (N) P-16 (N) P-20 (N)
Longitude 81°25'08.76'E Longitude : 81°25'21.40"E Longitude : 81°25'25.53°€ Longitude : 81°25'26.44"E
Latitude . 17°50'S1.76"N Latitude : 17°50'47.06"N Latitude : 17°50'44.12"N Latitude : 17°50'29.83"N
P- 21 (N) P- 23 (N) P- 25 (N) P- 28 (N)
Longitude : 81°25'25.43"E Longitude : 81°25'25.43°E Longitude * 81°25'24.41"E Longitude : 81°25'28.37"E
Latitude - 17°50'25.96"N Latitude : 17¢50'17.91"N Latitude : 17°5010 69"N Latitude : 17°50'05.77"N J
P-29 (N) P- 30 (N) P-31(N) P- 56 (N)
L ongitude 81°25'30.01'F Longitude B1°2531.44"E Longitude . 81°25'32.98"F Longitude : 81°24"16 87°F
Latitude . 17°49'SB.97"'N Latitude : 17°49'52.01"N Latitude : 17°49'45.08°N Latitude : 17°49'16.75°N
P- 57 (N) P- 58 (N) P-59 (N) P- 62 (N)
Longitude : 81°241870°E Longitude: 81°24"17.12"E Longitude : 81°24'15.30"E Longitude : 81°24'1.70"E
Latitude 17°49'20.40"N Latitude 17°49'26.36"N Latitude : 17°49'32.28'N Latitude : 17°49'47.28°N
P- 63 (N) P- 64 (N) P- 68 (N)
Longilude 8)°24110.97"E Longilude : 81°2410.22"E Longitude : 81°24'05.92'E
Latitude 17°49'51 47°N Latitude * '17'49'55 64"'N Latitude * 17°501617°N

~ Dt

W
Surveyor (CDLTP)
Survey Date: 11-08-2023To 08-11-2023 Mo

Diviston-Malkangiri,Range-Motu,Forest Block-Motu RF

R Revenue Ingpector

] > " |
S C?{BNRevenue nspector g orens't‘ghoé'kﬁe Office:
Motu Mol Range

Page-1of 2

Makangir Forest Division

‘W



Forest Block: Moty Rf

Notified Area(Ha.): 675.016

Longitude :

Latitude -

Longitude :

Laulude

Longitude ;

Latitude .

—

Longitude :

Ealilude'

Longitude *

Latitude :

—

Longitudce -

Latitude

Survey Date:

hay

Survey:

P-27 (V)
81725'26.98"€

17°50'06.48"N

B

P-37 (v)

81°25'2790"F

CADASTRAL MAPS

P- 34 (v)
Longitude : 81°25'39.33°¢

Latitude : 17°49'32.03"N

[ P-38 (V)

Longitude : 81°25'23 45"

Forest Division: Malkangiri

Range: Motu

Latitude :

Longitude ;

P- 35 (v)

81°25'37.04"E

17°49'25.22"N

96
AunguR@ - 0y ngQTEQ

P- 36 (V)
81°25'32.37"E

Longitude :

Latitude : 17°49'19.14"N

P-39 (v)

P- 40 (V)

11-08-2023 Tp 08-11-2023

LS

Division-Malkangiri,Range-Motu,Forest Block-Motu RF

Longitude : 81°25'18.79"€ Longitude : 81°25'14.68"E
VIS Latitude : 17°4913.89"N Latitude : 17°4910.19°N Latltude : 17°49'06.01°N
—
— S — L=
P- 41 (v) P- 42 (v) P- 43 (V) P- 44 (V)
81°2510.99°€ Longitude:  81°25'06 55" Longitude : 81°25'01.15'E Longitude:  81°24'56.18°E
17°49'01.67°N Latitude : 17°48'56.95"N Latitude : 17°48'51.67"N Latitude : 17°48'48.89°N
P- 45 (v) P- 46 (V) P- 47 (V) P- 48 (V)
81°24'51.51"E Longitude : 81°24'48.58"E Longitude : 81°24'45.40°E Longitude : 81°24'42.33°E
17°48'48 75"N Latitude : 17°48'51.83°N Latitude : 17°48'56.94"N Latitude : 17°49'01.37"N
SR
P- 49 (v) P-50 (V) P-51(V) P-52(v)
81°24'39.18"F Longitude : B81°24'37.12"E Longitude : 81°24'29.54"F Longitude : 81°24'27.50"E
17°49'06.69"N Latitude : 17°49'07.86"N Latitude : 17°49'08.05"N Latitude : 17°49'09.02"N
P- 53 (V) P-54 (v) P- 55 (v)
81°24'21.98"E Longitude - 81°24'19.99"€ Longitude : 81°24"15.27"E
17°4912.66"N Latitude . 17°4913.27"N Latitude : 17°49'13.55"N ’

Page- 1 of 2

6/8
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69 ANNEXURE 04 (SERIES)

OFFICE OF THE FOREST RANGE OFFICER, MOTU FOREST RANGE, AT-MV-79
Tele/Fax No.:- 06859299925 E-mall:- rangeofficermotu@gmall.com

Date: -30,03,2024

Memo No.: -269

To
The Hon'ble Court of Judicial Magistrate First Class
Motu, M.V-79
Dist-Malkangiri.
Sub: Submission of OR Case N0.39 of 2022-23 Record regarding lllegal encroachment
and set fire, damage to forest land of Motu Reserve Forest under this Range.
Respected Sir,
With due respect and humble submission, I beg to submit herewith the Case
Record of the aforesaid case under reference. | received a message from the Motu Forester of
Motu of this Range on dt-10.10.2022 at about 2.30 pm regarding illegally breaking the forest
land and clearly the forest and setting fire to the forest land, alters and destroys the boundary
mark of Motu RF by one individual Sri Mahammad Masum Khan S/o-Mhammad Esmail Khan
At/Po/Ps-Motu, Dist-Malkangiri. Then the seizer list has been prepared on the spot, 30 nos. of
Misc. poles and a case has been booked U/S- 27-1(A), (B), 2(B), 3(A) (c) and section 67(C) of

OFA 1972.

In this connection, | enclosed herewith the Case Record along with all other

relevant documents as detailed below for favour of your kind information and necessary action.
|

|

With due regards.

Enclosure:

1. F.LRCopy

2. Seizure list

3. Zimanama

Statement of Accused
Statement of witness
Sketch Map of Location Site
GPS Map

Notice U/S 41-(A)(1)- Cr P.C

S PN

Notice U/S 41-(A)(II) Cr. P.C.
0 Xerox copy of Aadhar Card of the Accused, Sri Mahamad Masum Khan

1
ours faithfully. 1./'\
Vg
Forest amg,e-)’é0 fficer,
Motu Fog wmm office:

Dist-Maligaagigi R&NG®

98
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(&Y
e
issa | |
s |
(\J ]
o
o -
Mal. Kor)a@rw. _DIVISION
Note -This reportisto: Lirs of this detection
A}
CQaa-- ot el AGQIa 9% Qg NkieR AELE GIMIR @G AT
Offence Report No.@l{..i’-)’q,..ﬂ.@...a@@"3@&’3 Date.. \ 0. ]\Olﬁﬁ%l
QO GETHE QA e . QIGH..
| Place of occurrence-- AT ™MoTU KF NH S ab P\Jru’* cide
™ @ T Mw’m W-\\Czj?
QoA AR--
2 Date and hour of detection-- \Q\ m‘[zwz Tdme A, 30 pm™
W S A0 8 QG- '
. L A\g.h&mrr\cus\ rrodurn Khan

9%“ Ma Harmmad eemail Kheh -
N-(pojpe- t™Mota Dot - m@%%ﬂ@gﬂ”

3. Name (s). parentage and residence
of offenders-- .

1
-

QI G GIE JGIE, A7, VAR, |G

‘ 4. Property seized. if any-- CUI‘E‘“Q M eee- Poie,i‘: 50 NOS CTNW fm)

QDG SO~

- gm Muﬂ.a.h Aoy raguiia £ Eito

5.Custody of seized property

Qo ERINAS! ARG GAINIR--

=z
dresidence (7). Q.OdL 3J0 - Codf Tama,
_C_:A«LH- Mota Renge
2 sy OB . - arcfmof worskhal 2o Batclonadh
QR d6R, QI Qo @it @IG@I%,@ ‘P ‘na.i }':H‘ A va 5‘:41 POPY;{?@"““JT

Qa1 R
ﬁ@‘-.ij—- /pa_(r]r_ ma_ﬁ ,K(l_b.(j;jru_
7 Nature of offence and chts of the &ase Reape ofn‘ﬂl Lal, rfrﬁ per naourc\
ICJ") l\’— ﬂar‘-@‘,ld (_n o Q\Q?iﬂg
we P eidsnC g 0|, Reenyd

Ol’ﬂﬁ-."ef

F e Z0a 8 Ueaial Q6ad % %
b rrgomcﬁ'g Ouﬁcr'. l}:\@l&? Onﬁﬂ*&% H}"\{J\?bd‘
OGP (Fyms) DTP 1324 ‘"5‘5“5 O }Qn EO\ Ban@} a Gre ~""}’“'h£} ’
\ ond Sont do 4o Lug

ﬁt&\w?“‘g

\ ?’ES"LR

6.Name of parentage an
of witness(es). if any-- Pm

| Division Uffices
aakangiri Forest Division

Ma'angn
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S page N@vfﬂ’/

—

Forest Department Odisha 4HW - 07 ga-dg
Form No. 2

Odisha Forest Rules, 1980 (Section 3, Sub-section 1D

Seizure List

01. Seizure time & date: | & |\O ' 20272 Té}me = 8;)94im
| A W‘W‘M R:F N'HS&& RQM

02. Place of the occurrence:

oyp e mise poled =0 0%

03. Description of the Seized Products:

1) Kyhoo
. - lty, Qo o hamme Tiat
04. Name of the culprit/ Name of Father and add.f# M)p@}‘p&— rG\G"hJJ ] KTy

05. Signature of the culprit:

Saclh bage, £0 - Loci Tangua,

06. Name of the Witness/ Name of Father & addrf@

Ramge
pand 8.0 oo
07. Signature of the Witness: 3/0— =¥ 0\)’0.7\,09’-’\") wmaxhay
At — MpveSA P00 prajananes
08. Type of Offence & Seize Hammer: 4 - IT\CU\ ngé o

09. Signature of the Seizure Officer: M axaold A kard ﬁ 5 Ueﬁuth‘\

oy tiere) e 0
ZIMMANAMA %’e@r\eo)

I Shri Father’s Name

Village: Post Office: Police
Station: Dist:

This is to certify as per the custodian receipt that, as per the above-stated information I
have scrutinized the above seized produce and have taken them into my custody. [ am aware
of the fact that the above-seized produce is the property of the Government. Whenever it will
be directed by the forest office or Hon’ble court to produce such seized materials then I will

comply with the order and will produce the seized materials before the forest office or Hon’ble

court.
W I
Divis) flice
Farnst Ronoa OMas, Malkangiri Fore®t Division

Blate faed Katkangiri
Bl ol ¥,

yewn
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2, ANNEX URE 04 SERIES
S S :Kx; ZIMMANAMA

~ }r :

\ O
I Shri: Mma)h d\r\auQ) Anuqula Father’s Name: acde o Dag
Village: 2‘?7& peda  Post Office: Ke a’ﬂmq_i S

Q

Police Station: (Ot ely District . M\ @} Kgm%em

Ul 40 om misc-polos .30 DO%

This is to certify as per the custodian receipt that, as per the above-stated information I
have scrutinized the above seized produce and have taken them into my custody. I am aware of
the fact that the above-seized produce is the property of the Government. Whenever it will be
directed by the forest office or Hon’ble court to produce such seized materials then I will comply

with the order and will produce the seized materials before the forest office or Hon’ble court.

\oe—

For es
Mt Range Officar Divistinz) rordst ffices
o Rahge Malkanglr Fare'tplvlaion
Elatkangini
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s ‘ Page: 73/Annexure 04
~ “3"&\‘}/

Accused Statement

I am Shri Mahamad Masum Khan S/o-Mahamad Ismail Khan At/Po/Ps-
Motu, Dist-Malkangiri hereby submitting my statement in writing that, I was
involved in repairing and filling of an old road connecting NH 326 to the Ismail
Nagar for making it suitable for travelling. The JCB I hired for the above work
reached Motu on 08.10.2022 at 11:00 PM. As Shri Sibasis Biswas, Jr. Engineer,
along with other concerned officials from Kalimela Block was to visit the place for
inspection on 09.10.2022 and the JCB was on rent, | started the road level work on
08.10.2022 at 11.30 PM only by using local loose sand without taking any prior
permission from the Forest Department. I was unaware of the rules and regulations
of the Forest Department and I did the work as per the instructions from the
officers of the Bolck Development Department, Kalimea. In consequence, now 1

am ready to accept any type of legal action will be initiated against me by the

Forest Department.

\\m/w
Uivistodsl Forest Dffices

Feorest Range Office. Malkangir Forest Division
Moty Réhge Malangii
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Page: 74/Annexure 04

LSS SD>SDN }’./
Witness Statement

I am Shri Sodi Naga S/0-Sodi Tamaya village-Kataguda, Po/Ps-Motu, Dist-
Malkangiri working as a Para Staff in Motu Forest Range. During my patrolling
with Forester, Sri Muralidhar Anugulia Motu Section MD Masum Khan S/o-Ismail
Khan and other 4 to 5 unknown persons were repairing and filling an old road
connecting NH 326 to the Ismail Nagar inside the Motu RF on 09.10.2022. As they

ran away by seeing us there we seized the felled trees and moved them through a

tractor to the Section Office of Motu.

Furthermore, I have given my statement in writing in sound mind and brain

without any outside pressure, addiction which will be required at the time of its

requirement.

\os-
£ orast Range Office Divisic

Range dakangiri Forest _Dlvislon
S - talkangii

103
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e L 3y Page: 75/Annexure 04

/

Witness Statement

I Sri Parimal Makhal S/o-Baidyanath Makhal village-MPV-55, Po-
Malavaram, Ps-Motu, Dist-Malkangiri state that I work as a daily labour at Motu
village. During my return from the working site, I saw Forester and other staff of
the Motu Section preparing the seizure process of the timber for the ongoing road

work inside the Motu RF.

Later I saw and intimated to the Forester Motu Section that MD Masum
Khan and 4 others repairing and filling an old road connecting NH 326 to the

Ismail Nagar.

Furthermore, I have given my statement in writing in sound mind and brain

without any outside pressure, addiction which will be required at the time of its

requirement.
W
Forest Range Office. Bivisions! foresF Chce:
Motu Rahge s akangiri Forgst Divisicn

#atlanqir
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S3tase " Page: 78/Annexure 04
NOTICE U/S 41-(A)(1) Cr.P.C

Ref: R.O. Motu Case No. of CJQ Dated: [0 0 [0
U/s. a"t B 2
O o S e
Sti/Smt: Mebrwmag Masum Khao
Father's Name: /\7/@ Arom aj £E</inasl /‘<}‘QO
Village: Mﬂ?"&/
Police Station: M 07’0

- - \ ’
D .
istrict: o M[ﬂ/ k, a{()jqc/a?
N
You are hereby provided with the notice that as per the Complainant ._g/Z[ a'g' 9/ lf@aa L ¢ s

1 )
FatherHusband___ Ja/ea  Das
Village ﬂ?O‘fU PS /)70’}14 ~ Dist: MMW’)W the above-mentioned

Sections are being imposed against of you on the basis of prima facle evidence received. So you are
instructed to appear and record your statement in your favour before the undersigned on and before

/| at in Motu Forest Range Office, M.V. 79. Additionally, you are directed to
cooperate in the investigation process. If in any way you disobey the order you will be arrested in
connection to this case.

Accused Signature
(Signature & Seal of the Investigating Officer)
Forest Range Officer, Motu Forest Range.
Date.

\9')1/ Matkanari

Forest Range Cfllice
Moty Réhge
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4 Page: 79/Annexure 04

NOTICE U/S 41-(A)(1D) Cr.P.C

?/

<<s

Ref: OR No.: Dated: Jo [10] 9622 us 2F (1) () OoF
55-&%% 1932 g ol Pm:z@la?e. woth Levee
od UI~°= a‘—atcucb)

c<s< e

To:

Name: _ M@ hmmmd Woﬂ&u’hes‘) Father/Wife: \\/\ ah mrm-d FK W\@B] K‘h@f)
@.0)

Village: Moty Police Station: Matuy

District: M@K.ﬂ")@é_"?é—-—-

You are hereby informed that following the release through bail, you are bound to adhere
to the following conditions,

1. You are restricted from indulging yourself in any form of conflict with the opposition and will
not threaten them henceforth.

2. You will restrict yourself from providing bribes in any form to the witnesses and will not
influence them either.

3. You will restrict yourself from threatening the witnesses.

4. You are not allowed to leave your Home and Village while the investigation is underway. If
there are any matter of urgency which demands your absence at your home or village you must
get permission from the Range Officer of the Motu Forest Range.

5. You must keep yourself available, whenever there will be any requirement to appear before
the Investigator.

6. As there is sufficient evidence available against you, appearing before the court in due time
when ordered is mandatory.

Accused Signature (Signature & Seal of the Investigating Officer)
Forest Range Officer, Motu Forest Range
Date:

3
Oivisi st Ufficer
Malkangir Forest Division
Mallangir
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REGISTERED N. O-14

Gazette

EXTRAORDINARY
PUBLISHED BY AUTILIORITY
No. 1475 CUTTACK, THURSDAY, SEPTEMBER 9, 1976/BHADRAB 18, 1898

= e — e ——

REVENUE DEPARTMENT
NOTIFICATION
The 13th August 1976

- §.R.0O~862/76—1n exercise of the Powers conferred under section 21
(Orissa Act 14 of 1972), the

of the Orissa Forest Act, 1972 ‘

State Government do hereby declare that the land situated in Motu Tahasil

of the district of Koraput the limits of which are specified below and the approximate area of which is

1,668'0 ) acres shall be Reserved Forest, with affect from the 15th September 1976 an

the Motu Forest Block.

d shall be known as’

a
Name of the Area in Local names and Police-station District
Forest Block acres boundaries
) (2) (3 ON (%
Motu Forést 1,668'00 North—Baribencha village Motu Koraput
Block. Binayakpur common
L boundary of Thedimet-
- ' talaR. L. &
East—Kataguda village \ \
South —Sileru river common '
boundary of Andhra 1
Pradesh. !
West—Motu village.
ST S L e —_ m_—— —
The limits of the reserve forest are the lines marked in green on a copy of cach of the 16°=1 g b
cadastral maps of {he village specified below which has been signed by the Collector of the district 7
deposited in his Record Room. f

-~
Name of the village—

| . Binayakpur village, thana No. 40
5. Baribencha village, thana No. 41
3, Kataguda vi''age, thana No. 43

4. 1 ‘Aotu village, thana No 44

1 (One) sheet
1 (Ope) seoet
1 (One) sheet /
i

2 (Two) sheet

daka dFmlevhlon

Whnlﬂ
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Detailed Foundary Description \
Pillar Nos. Bearing Distance
e A e A ——— _———— ey
From To Degrees Minntes Chains Links
1 2 51 "o 38 95
2 3 1)
3 4 3 8 0 14 &1
: 5 |
3 6 101 / 07 29 63 d
6 N 7 207 45 3 62
7 8 214 00 3 [ R
8 9 192 00 5 22 -
9 i 198 30 — 1 - 77
10 11 176 30 - 5 - 60
11 12 185 00 . 2 38
12 13 193 - — o 2 - 55 . —
13 14. 190 —— . 0 - 2 56 —
14 1S ISt — 15 - 7 - 60
15 H 105 . 00 2 10 =
16 17 171 - 00 A0 84 -
17 18 169 —— 00 33 65 — .
18 19 167 . . s 4 10 .
19 20 River Bank 175 08
20 21 . 30 9 72" -
21 22 oL %46 0) 25 08 .-
22 23 349 - 00 10 44
23 24 351 - - 36,70 26 00 - )
24 1 | S - 00 40 64
‘ NPT 3617 S <Y Lté’{:g
2. The State Government do hercby further “declare the rights admitted in respect of Motu Rew. ¢
Forest as detgiled in the schedule below: — , " -
SchepuLe i
Name of the Reserve Forest Rights admtred
Motu Forest Block No Rights Admived

-

[ No. 65891—F. §.-79/76-R. ]

By order of the Governor
DHARMANANDA NAIb;
Deputy Secretary 1o Governme nt

Printed and Published by the Director, Printing, Stationery and Publication, Orissa, Cut (ack-16
Ex. Gaz, 863-—2,031 4 40

/o

wt”wd)

[

e
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Geo-referencing of Notified Forest Blocks in Odisha

|
?
MALKANGIRI FOREST DIVISION

Forest Revenue Joint Verification Report

Motu R.F.

Forest Range: Motu
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FOREST REVENUE JOINT VERIFICATION COMMITTEE REPORT

rorest Divislon: Malkangiri Forest Range: Motu

Minutes of Joint Verification:

List of participation of the Forest-Revenue [0
Table 1.

int verlfication committee is given at

Joint Verification of the boundary of Motu RF Forest Block was carried out during 11~
08-2023 to 08-11-2023. Existing pillar pesition recorded through GPS ware plotted
and compared against geo-referoncod cadastral maps of adjoining villages. The
verified forest boundary map is enclosed at Plate-1. rindings of the verification w.r.t.

revenue cadastral is given below:

. Name of notified forest block; Motu RF

862/76 Dt.18-08-1976

1668.000 Ac./675.016 HO-

th adjoining village

. Notification no. & date: SR.O.
« Area as per nolilicclionIWP/Regisler:
« Existing no. of boundary demarcations in conformity wi

boundary: 19 nos. (Annexure -1)

roposed Pill g village

. Boundary demarcations (r ars) in conformity with adjoinin

boundary: 27 nos. (Annexure -2)

(virtual Pillors) in conformity with adjoining village

. Boundary demarcations
boundary: 23 nos. (Annexure -4)
. GPS area of verified boundary: 726.267 ha

« GPS perimeter of verified boundary: 10.893 km

Observations:

The Notification of the forest block is available, enclosed o3 appendix-1. The area of the
forest block as per notification is 1668 Ac. (675.016Ha.) . The traverse map of the Forest g
block is not available.The Verified boundary are in consonance with the adjacent
cadastral maps, Existing pillors and HRSI. The JV boundary nearly matches with the
management map on Topo. The JV area is found to be 726.267 Ha. i.e. 51.521 Ha.(7.593 %)
more than the notified area. The change of area may be due to survey techniques and

the process of area Computation.

e
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VERIFIED FOREST BOUNDA
RY DEMARCATIONS (EXISTING PILLARS) WITH RESPECT TO CADASTRAL ANMEXURE -1

MAPS

Forest Block: Motu RF
Forest Division: Malkanglri

Notified Area(Ha.): 675.016

Range: Motu

P P o
pillar eim P-9 p-13

. . - xistin .
Piliar Status :  Existing Status ¢ 9 Ppillar Status . Existing pillar Status:  Existing
Type Stone Cairn Type : Stone Cairn Type Stone Cairn Type - Stone Cairn
Condition Needs Replacement Coridition: Needs Condition : Needs Replacement Condition : Needs Replacement

” " Repl
Longitude :  BI"24'03.94°E eplacement Longitude :  B1"24'54.37°E Longitude:  B1725714.31°E
Longitude © 81924 "

Latitude 17°50'26 08"N gitude : 81°24'39.66°E Latitude : 17°50'%48.56"N Latitude 17°50'52.49"N

——————————|Latitude:  17°50'45.63"N

P-19

P-14 )
piliar Existin

Pillar Status Existing Status : "9 Pillar Status Existing piliar Status:  Existing

Type Stone Cairn Type : Concrete Type: Concrete Type : Concrete

Condition Needs Replacement Condit Needs Condition : Needs Replacement Condition Needs Replacement

ondition ©
Replacement
g Longitude 81°25'28.0G'E Longitude : 81°2527.47"E

8172517 0B"E

Longitude

Lautude 17°50'50.13"N J
= | Latitude :  17°50'40.77"N

e 8192530.26%
Longitude . 81°25'30.26°€ 17°50'37.09"N Latitude : 17°5033.79"N

Latitude :

P-32

Pillar
Status :

Existing .
Pillar Status . Existing

Pillar Status.  Existing

pillar Status ;  EXISUNG

Type : Concrete

Type Concrete Type * Concrete Type " Concrete

Condition : Neceds Replacement

Heeds Condition : Needs Replacement

Condition Needs Replacement
Replacement

Condition :

|
Longitude : 81°25'34.55'E

Longitude 81°25'26 81'F

Ilmgnudo : 817252599'F

Latitude 17950°22.55"N Longitude : 81°25'24.46°E Lautude : 17°50'06.89"N Lautude : 17°49'38.04"N

e R ———————"'|Latitude: 7°50'13.21"N b

e '///
Q\’W\\Q\Nx Wy DR N
Surveyor (COLTP eveRye Inspector T Ra By
s orvay Batesi 2 M cTion Révénue Tnspector  F greaetinge Office
urvey Date: 1108 2023 To 08-11-2023 Motu Motu R ahaa

Oivision- Malkangin Range- Motu Forest Block- Motu RF

36
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VERIFIED FOREST BOUNDARY DEMARCATIONS(EXISTING PILLARS) WITH RESPECT TO CADASTRAL

MAPS
Forest Block: Molu RE Forest Division: Malkangiri
Notified Area(Ha): 75016 Range: Motu

P-33 - -
Pillar o P-61 P-65

Pillar Status ©  Exlsti . Existing ‘ ) :
Pillar Status xisting Status © Pillar Status ©  Existing Pillar Status:  Existing
: Type Concrete Type: Concrete Type : Stone Cairn Type : Stone Cairn
|
| Condition - Needs Replacement Condition : Needs Condltion : Needs Replacement Condition : Needs Replacement
. P . " Replacement .
:LongJudo 8172534 95" 4 Longitude . B1°24"12.14E Longitude : 81°24'09.48"E
| - Longitude © 81°24"13.91°E
}l attude - 17°49'35 47'N e Lautude : 17°49'43.20°N Latitude : 17°49'59 BO"N

Latitude © 17°49'36 3I°'N

| P-66 P-69
| Pillar Existin
{Pilar Status © Existing Status 9 Pillar Status :  Existing
|
1Type Stone Caun Type - Stone Cairn Type Stone Cairn
| Condiuon Needs Replacement . Needs Condition : Needs Replacement
| Condition :
| Replacement N
Longitude 81°24°0792°E Longitude : 81°24'05.05'€
| ) Longitude . B1°24'05.46°E _
|Laraude 17°50°06.25°N Latitude : 17°50"19.92'N
o - Iatitude © 17350'12.48°N

. ‘ . g\ S
Shatau s s Sohuter "ﬂfg i “mﬁmzﬁaﬁ:ﬁfﬁce-

SECTION Revenue Inspector Motu Rahge
Motu

Divsion-Malkanghi Range-Motu,Forest Block-Motu RF Page- 2 ol 2

Survey Date: 11-08-2024 To 08-11-2023
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VERIFIED FOREST BOUNDARY DEMARCATIONS (PROPOSED PILLARS) WITH RESPECT To ANMMEXURL 2

CADASTRAL MAPS

Forest Block: Motu RF

Forest Division: Malkangiri

Notified Area(Ha): 675.016 Range: Motu
P-2(N) P- 3 (N) P- 4 (N) P-5(N)
Longitude 61°24'09.28"E Longitude : 81724"14.41°E Longitude : 81°2419.48'€ Longitude : 81°24'24.57°E
l‘ wlui« 17°50'29 39°N Latitude 17°50'33.70"N Latitude : 17°50'37.95"N Latitude * 17°5042.23"N
— S ——
P-6(N) P- 8 (N) P-10 (N) P-1 (N)
Longitude 81°24'3218°E Longttude : 81°24'47.42°C Longitude - 81°24'58.73"C Longitude : 81°25'02.84°F
Latitude 17°50" '43.94'N LLamuoe i 17°50'4717°N Latitude : 17°50'49 48°N Latitude : 17°50'50.35"N
P-12 (N) P-15 (N) P-16 (N) P-20 (N)
Lonaitude §1°25'08.76'€ Longitude - 81°25'21.40"E Longitude : 81°25'25.53'E Longitude : 81°25'26.44"E
Latitude . 17°50°5176"N Latitude : 17°50'47.06"N Latitude : 17°50'44.12"N Latitude 17°50'29.83"N
P- 21 (N) P- 23 (N) P- 25 (N) P- 28 (N)
Longitude 81°25'25.43°F Longitude 81°25'25.43'E Longitude * 81°2524 41" Longitude : 81°25'28.37°E
|Latitude 7:7*50'25 96°N Latitude : 17°5017.91"N Latitude : 17°5010 69°N Latitude : 17°50'05.77°N
P- 29 (N) P- 30 (N) P- 31 (N) P- 56 (N)
Longitude 81°25'30.01'F Longitude B1°2531.44"F Longitude : 81°25'32.98"F Longitude 81°24'16 87°F
Latitude . 17°49'SB.97"N Latitude : 17°49'52.01"N ‘J Latitude : 17°49'45.08°N Latitude : 17°4916.75°N
P- 57 (N) P- 58 (N) P- 59 (N) P- 62 (N)
Longitude : 81°24'1870'E Longitude : 81°2417.02'E Longitude : 81°24"1530°E Longitude * 81°24M.70"€
Latitude 17°49'20.40"N Latitude 17°49'26 36"N Latitude : 17°49'32.28'N Latitude 17°49'47.28°N
—— — —
| P- 63 (N) P- 64 (N) P- 68 (N)
|t ongitude 8)°24°10.97°¢ Longitude : 81°2410.22°E Longitude : 81°24'05.92°C
| Cavtude 17°49'51 471 Latitude nrae'ss 64"N Latitude 17°50'1617°N

$urthor (colTF) ER ™ “Revenuen pector Ran Office:
venue spector g orest mje
Survey Date: 11-08-202 oanzozaMO SECT Re
urvey Date o ION Motu N R;mge
Diviston-Malkangir,Range-Motu, Forest Block-Motu RF Page- 1 ol 2




VERIFIED FOREST BOUNDARY DEMARCATIONS (VIRTUAL PILLARS) WITH RESPECT To  ANNEXURE -4

CADASTRAL MAPS

Forest Block: Motu RE Forest Division: Malkangiri

Notified Area(Ha.): 675016 Range: Motu

[ e S = e
[ P-27 (V) P- 34 (V) P-35(V) B P-36(V)
|
‘!lom”ludo 817252698 Longitude 81°25'39.33°F Longitude ; 81°25'37.04"F Longitude B1°25'32.37°F
jtatituce 17°50'06.48"N Latitude - 17°49'32.03'N Latitude : 17°49'25.22°N Latitude : 17¢4919.14"N
P- 37 (V) P- 38 (V) P-39 (V) P- 40 (V)

Longitude : 81°25'27.90"F Longitude : 81°25'23 45°E Longitude : 81°2518.79"€ Longitude : 81°25'14.68°F
Latitude 17°491615°N Latitude 17°4913.89°N Latitude : 17°49'10.19°N Latitude : 1749'06.01°N J
P- 41 (V) P- 42 (V) P- 43 (V) P- 44 (V)

Lonantude © 81°25"10.99°E Longitude 81°25'06.55"E Longitude : B81°25'01.15'E Longitude : 81°24'S6.18"E
|Latitude 17°49'01.67°N Latitude 17°48'56.95"N Latitude : 17°48'51.67°N Latitude : 17°48'48.89°'N
P-45(V) P- 46 (V) P- 47 (V) P- 48 (V)
Longitude 81°24'51.51"E Longitude 81°24'48.58°E Longitude : 81°24'45.40°E Longitude : 81°24'42.33"E
Latitude 17°48'68 75"N Latitude : 17°48'51.83°N Latitude : 17°48'56.94"N Latitude : 17°49'01.37"N
P- 49 (V) P-50 (V) P-51(V) P-52 (V)
longitude - 81°24°39.18"F Longitude : 81°24'3712"€ Longitude : 81°24'29.54"F Longitude : 81°24'27.50"F
Latitude 17°49'06.69"N Latitude : 17°49'07.86"N Latitude : 17°49'08.05°N Latitude : 17°49'09.02"N
P- 53 (V) P- 54 (V) P- 55 (V)
Longitude 81°24'21.98"E Longitudce - 81°2419.99"€ Longitude : 81°24'15.27"E
Lattude 17°4912.66°N Latinude 17°4913.27"N Latitude : 17°49"13.55°N
\/f/
. v
N —

Surveyor (c I.TP)

.
Qi .ﬁmwa s

Motu NS e AT ige

Survey Date: 11-08-2023 Tp 08-11-2023

Divislon-Malkangiri,Range-Motu,Forest Block-Motu RF Page-10f 2
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English Translated copy of Page 90

2222322y ./ Page: 90/Annexure 05

Distriet Fishery Department, Malkangir
Financial Year: 2021-22
Beneficiary Name: Salbam Gurubaya
Village: Vinaynkpur
GP: Mots
Panchayat Samiti: Kalimela
Scheme: Mastya Pokhari Yojana
Area of Water Pond:

Estimaied Cosi:

Subsidy Cost:

Livm [1 7]
g Malkangiri Forest Division
,—’/ Walkangin

Egreat Pange Ofiice
Moty itehgo

217

120
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[See Rule 8(h)]
TITLE FOR FOREST LAND UNDER OCCUPATION

1. Namel(s) of holder(s) of forest rights (including spouse):gmﬂkmvl C%W{ooa& } w‘:jﬂ =

2, Name of the father/mother: gc,g‘:;(bv‘ Touulc»da

3, Name of dependents: gog[oo.w] BL\A\N‘ a, gc&km‘q gom‘-&j
4. Address: 'B,Zq g{],:q&?uvr{

5. Village/gram sabha: 3 {qo,jcq\y wrt

6. Gram Panchayat: M e Lu

7. Tehsil/Taluka: '\4 e.!u

8. District: w\o&}\w\aéﬂf

9. Whether Scheduled Tribe or Other Traditional Forest Dweller ! }Qé a
10.Area: @j\ L\Q

11.Description of boundaries by prominent landmarks including khasra/compartment No: This title is
heritable, but not alienable or transferable under sub-section (4) of Section 4 of the Act.

We, the undersigned, hereby, for and on behalf of the Government of (Name of the State)
our signatures to confirm the above forest right.

............

Divisional Forest Officer/
Deputy Conservator of Forests

District Tribal Welfare Officer

District Collector/Deputy Commissioner

Moula \\L\QQO NER PM Mo,  KigteM Artea

%i'\%&l\\bum e 17 / 1 Rexerse 03 L

(Por%a&\t-

dalangisd Forect Divizion
Blatkengin

MOL“ l 03\ kot
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OEFLCT OF EHE DIVISION A FOREST OFFH ER-CUM-WILDLEFE WARDEN, MAL KANGIRI FOREST DIVISION, MALKANGIRI

Tele/ Fax No. 06861- 293084 e-maii- dfo.malkangiri@odisha.gov.in iy

\"k\\
Letter No. (.35 7 /(S.0.)-2024,
Dated. Malkangiri the /C}‘ " November, 2024.
To
The Tahasildar.
Motu Tahasil
Sub: Complaint against illegal land grabbing of 100 acres of Forest Land in Motu,
Malkangiri by an individual named Mosum Khan
Sir.

With reference to the above-captioned subject, it is to inform you that as per the
joint site inspection report of inquiry committee headed by ACF Malkangiri Forest Division
the permanent structures like Godown. House, transtormer. wire fencing and ponds are located
outside the Motu RF. The permanent structurcs arc situated in the revenue land and it has been

constructed without following any due procedure of law.

ertain the extent of revenue forest
ith violation of the provisions
ort including the name and

Therefore. you are hereby requestad to asc
ion of above structures associated w

land involved in the construct
th the action taken rep

of the Forest Conservation Act. 1980 along wi
designation of the Erring Officer.

Yours Faithfully,
oA (1
Divisional Forgst Officer,
Malkangiri Forest Division.
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-
oY R <
’ =) omtffﬁg?m@ 92 QYA SRR FITHRT, INRINTE 0us, Aleeedd | » )
\g ) Tele/ F;)MLNW OFFICER-CUM-WILDLIFE WARDEN, MALKANGE FOREST DIVISION, MALKANGIRL f o |
— X No. 06861- 231353 e-mail- dfomalkangiri@gmail.com <

Office Order No. =7~ ) 2F- (Estt.)-2025
Dated, Malkangiri the |/ * February-2025.

Departmental Proceeding drawn up against Sri Bipra Mandal, Forest Guard.

Nan‘le:— Sri Bipra Mandal

Designation :- Forest Guard

Group :- «"

Pay:- Rs. 26000/-
Memorandum;

It is proposed to hold an enquiry against Sri Bipra Mandal, Forest Guard herein after
called the delinquent under Rule 15 of the OCS (CCA) Rule 1962. The substance of the imputation
of negligence in Govt. Duty, Misconduct & illegal construction of road inside the Motu R.F. area
without prior approval from the competent authorities in respect of which the enquiry is proposed
to be held is set out in the enclosed statement of articles of charge (Annexure-I). A list of
documents by which and a list of witness by whom, the article of charges is proposed to be

sustained is enclosed as (Annexure-II).

1. Sri Bipra Mandal, Forest Guard is directed to submit his written statement of defence
within 30 days from the date of receipt of this memorandum and also state if he desires
to be heard in person.

2. He may peruse the relevant record in office of Divisional Forest Officer, Malkangiri
and take relevant extract thereof to submit his written statement of defence with
permission from competent authority.

3. If he fails to submit his written statement of defence within the stipulated period of 30
days from the date of receipt of this memorandum, it will be presumed that he has no
explanation to offer and action will be taken as deemud proper ex-parte.

4. The receipt of the memorandum should be acknowledged by him.

o 1y v

Sri Pr, K&fapalli, IFS)

. Divisional Frest Officer,

\ Malkangiri Forest Division

Memo No. 5 72 /2F Dd. /2 /n2 /2025

Copy along with its enclosures is forwarded to the Focest Range Officer, Chitrakonda
for information and necessary action. He is directed to take steps to serve the one copy of the
Memorandum along with its enclosures to Sri Bipra Mandal, Forest Guard and return the
acknowledgement receipt to this office for reference.

/fCopy to 0.0. file/P.c. file// ok
Divifions=Fadst Officer,

T?M!lkaneiri Forkst Division

Divisighst Forpst Ufices
Mlakangiri Forest Division
Malkarari
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Arti:ﬁ»: of Cha rges.:

That Sri Bipra Mandal, Forest Guard durin
Motu Range has committed ce
the Forest Guard enjoined in the OFD code.

g his incumbency in Motu Beat of Motu

Section under rtain irregularities which ran counter to the responsibilities of

Thus, the following article of charge is framed against him for violation of Orissa
Government Servant Conduct Rule, 1959 and violation of Qdisha Forest Code.

I. Negligence in Govt. Duty.

2. Suppression of facts of Illegal construction of road inside the Motu R.F. area.
3. Misconduct

Dffice
o F ok [ ivision
igin Forest Div
Malkanon
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ANNEXURE-II

Statement of imputation of Misconduct in support of the article of charges framed against
Sri Bipra Mandal, Forest Guard

Sri Bipra Mandal, Forest Guard, Motu Beat of Motu Section of Motu Range in
respect of Malkangiri Forest Division has joined in his assigned beat as Motu Beat on dated.
06.07.2018 made vide this Office Order No. 115 dtd. 13.06.2018. The details of the irregularities
are as state below.

Article- I:- Negligence in duty.

During an enquiry about the allegation against Sri Mosum Khan by the enquiring Officer
Smt. Monsoon Khemundu, the Asst. Conservator of Forests, Malkangiri Division, it is found that one
Kachha road has been constructed within the Motu RF measuring about 0.75845 ha. without any prior
approval from the competent authorities during 2018-19 & 2020-21 which is clear violation of provisions
of Orissa Forest Act, 1972 as well as Forest Conservation Act, 1980. The above violation were happened
in Motu Beat of Motu Section under Motu Range. The Kachha Road has been constructed illegally inside
the Motu R.F. during the incumbency of Sri Bipra Mandal, Forest Guard under his beat judication without
any prior approval from the competent authority which violates the provisions of the Odisha Forest Act,
1972 and Forest Conservation Act, 1980. The work has been executed by the BDO Kalimela :nder
MGNREGA scheme without any prior approval from the competent authority. As per the informatior: on
the signboard the work has been executed during 2018-19 and 2020-21 in Motu Beat. In this regard the
undersigned has directed to inquiry in to the matter to the Assistant Conservator of Forests of Malkangiri
Forest Division vide this office memo no. 5865 dated. 24.10.2024. In response to the above Memo the Asst.
Conservator of Forests with Forest & Revenue Officials have taken a joint verification on did. 29.10.2024

in the matter and submitted a detailed enquiry report on dated. 18.11.2024 (Annexure-I).

As he is the Beat Forest Guard, it is his responsible for the protection of the forests, wild
life and property like plantations, roads, buildings and wells etc., of his beat. It is his prime duty to prevent
the damage being done to the forests, and should report the same immediately to his higher authority by
taking action against the offender. The Forest Guard should obtain information of all the incidents that
happens in his beat forest area and no excuse of ignorance will be accepted. It is also the duty of the Forest
Guard to perform foot patrolling inside forest area to prevent any illegal activity inside his assigned forest

area, but he has failed to perform his official duty which shows callousness and willful negligence in duty.

In this context the undersigned has issued an explanation for the above noncompliance and
clarification why necessary actions for the above-mentioned illegal activity action was not taken in due

time vide this office memo no. 6208/S. 0-2024 dated. 12.11.2024. In this regard the delinquent has

Divisioy=) 7orgst Dificei
M gl iri Fores! Division
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Adbm¥ed the explanation reply vide applic

ation dated, 20.11.2024 (Annexure-Il) w

et ' ng 2018-19 & 2020-
quiry report submitted by the Asst. Conservator of Forests, Malk

satisfactory as the Road was constructed duri hich is not all

. ‘ angiri in Annexure-1. Sri Bipra Mand
being a Public Gov ent S i S
. g :o.vcrnm-;.nl Servant has failed to maintain absolute integrity and has committed negligence
in duty by not taking any action against the offenders.

In view of the narrated fact as mentioned above the delinquent Forest Guard, Motu Beat
under Motu Section of Motu Range is charged with Negligence in duty.

Article- II- Suppression of facts of Illegal construction of road inside the Motu R.F. area.

A road has been constructed illegally inside the Motu RF area without any prior approval
from the competent authority which violates the provisions of the Odisha Forest Act, 1972 and Forest
Conservation Act, 1980. Accordingly, to the information displayed on the project’s signboard (its work
code) it is observed that the work has been executed during 2018-19 & 2020-21 in Motu Beat. As Sri Bipra
Mandal, Forest Guard is aware that it is the prime duty of the Forest Guard, to prevent such violations of
the extant rules of the Government in the forest area but he has not submitted any information on the above
matter to the higher authority/ undersigned and suppressed the fact of illegal construction of road inside
Motu RF. Sri Bipra Mandal, Forest Guard is also aware about the duty of the Forest Guard to prevent such
violations in the forest area but he had not submitted any informaiion on the above matter to the higher
authority/ undersigned which shows callousness attitude and willful suppression of the fact by not taking
any action against the offender. In this connection the undersigned directed to submit his explanation for
the above non-compliance and clarify as to why necessary action for the above-mentioned illegal activity
will not be taken for such lapses with proper justification for this inaction vide this office Memo
N0.6208/SO dated 12.11.2024. In this regard the delinquent has submitted his explanation vide his
application dated 20.11.2024 where Sri Mandal, FG mentioned that he was on leave from 11.03.2020 to
30.06.2021 under medical ground. As the road was constructed during 2018-19 and 2020-21 and Sni
Mandal, FG has never been intimated the fact to his next higher authority i.e. to the Forester/Range Officer

or to the undersigned and suppressed the fact to the higher authorities.

It is fact that a road has been illegally constructed in forest area of Motu beat inside the
Motu RF during the incumbency of the delinquent without any prior approval from the competent
authority which violates the provisions of the Odisha Forest Act, 1972 and Forest Conservation
Act, 1980.

i i “orest Gus tu Beat
In view of the narrated fact as mentioned above the delinquent Forest Guard, Mo

under Motu Section of Motu Range is charged with Suppression of facts.
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fixed. As perrule-30 of OFD Code, 1
Government Servant Conduct rules, 19

is supposed to maintain abso|ute integrity, decorum of conduct and devotion to duty but the

delinquent Forest Guard Motu Beat of Motu Section under Motu Range was unable to perform his

duties by not taking any action against the offender. He has not carried out the order of his superior

authority and has failed to discharge his duties which leads to misconduct.

In view of the narrated fact as mentioned above the delinquent Forest Guard, Motu Beat
under Motu Section of Moty Range is charged with Misconduct,
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ivisior
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A
Memo of evidence
o
Si : -
| No. Article of char, ge } Document by which the charge is | Witness by whom the y
| [ [ proposed to be sustained | charge is proposed to be |
T T | - - - ) sustained.
a lAmc;e:'i' @ — [ON : (@)
—— Memo No. 6208/5 0 dld 12.11.2024 DFO Malkanpn
. J | Article-IT - Explanauon dtd. 20.11.2024 __ SriBipra Mandal, FG
3 [ Articlell T Memo No. 5865 dated 24.10.2024 | DFO, Malkangiri
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